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GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

~

PROCEEDINGS ‘OF THBE COUNCIL OF THE GOVERNOR GENERAL OF INDIA,
ASSEMBLED FOR THE PURPOSE OF MAKING LAWS AND REGULATIONS
UNDER THB PROVISIONS OF THE INDIAN COUNCILS ACTS, 1881 TO
1809 (24 & 25 VICT., 0. 87, 66 & 668 VICT., c. 14, AND 9 EDW. VII, c. 4).

The Council met at Government House, Calcutts, on Monday, the 25th
’ March 1912. :
g

PRESENT :

His Excellency BaronN LIARDINGE OF PENSHURSsT, P.C., G.0.B., G.0.M.G@., G.C.V.O.,
6.M.8.1., ¢.M.I.E, Viceroy and Governor Genoral of India, presiding,
and 59 Members, of whom 51 were Additional Members.

QUESTIONS AND ANSWERS.

The Hon’ble Raja of nghapatia asked :

. “Is'it a fact that the Pioneer till very recently charged double its ordinary
rated for ‘all official advertisements ? If so, how long sinco -has this arrange-
ment been discontinued ? ”’

‘The‘Hon’ble Sir Reginald Craddock replicd :

,“The rato charged by thc Pioneer for Governnmrent advertisements is 8
anngs pet line, and no change has recently been made in this respect. It is
undbrstood that the rates charged by the same nowspaper for private casual
advertisements vary between 4 annas and 9 annas per lino according to the
position in the paper in which the advertisements arc insorted.”

{The Bon'ble Raja of Dighapatla asked :

4 Ts it the intention of the Governmont to appoint qualified Indians in
the workiof scientific investigation of tropical discases now boing carried on
by tho Central Research Institutes at Kasauli and in other similar institutes in
the. gountry, ?

The Hon’ble Sir Harcourt Butler repliod :

“1Thé Goverrimont of India will always emplo?' the hest nan available for
any inquiry 'of a sciontific nature, no matter what his race or creed may be. Dr.
Korke, who is an Indian, has rceently been appointed to inquire into Kola-azar.”

( 663 ) F
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The Hon’ble Raja of Dighapatia asked :

“ Does the Government tpropose to publish annually a statement showing
in cach Province the mortality under different hoads and the measures taken
to improve the several sanitary conditions of each Province ?”

The Hon’ble Sir Harcourt Butler replied :

“The Hon'ble Member is referred to the statements appended to sections
III and VII of the Report of the Sanitary Commissioner with the Govern-
ment of India, and to the annual reports of the Provincial Sanitary Commis-
sioners, in which he will find tho information ho requires.”

The Hon’ble Raja Pratab Bahadur Singh asked :

“(¢) Will the Government be pleascd to state how much area in each
reseved forest is open for pasturage of caltle P
. d" () Arc Government aware that thero are pressing demands for pasture
ands ?

“(¢) If so, do Government propose to increase the pasturable area freo or
on receipt of fee per head of cattle grazing in the said area ?

* “(d) Do Goverment proposc to encourage the reservation of land in each

village for pasturage of cattle and not asscss revenue upon it ? ¥

The Hon’ble Sir Robert Carlyle replicd :

“ (@) Figures are not available for each rescrved forest, but I lay a state-
ment® on the table giving some details by Provinces.
" “(3) The Government of India are awarc that there are tracts in which it
would be very desirable, if possible, to increase the pasturable area. .
“ (¢) The question of inoroasing the pasturable arca whore this is practicable
and desirable is essontially  one for Local ‘Governments to deal with, and the
Government of India ¢an lay down no gencral rules in the matter. ;
*(d) Steps are already taken in several Provinces to provide grazing,
.grounds freo of assesment for villaﬁe cattlo, but the introduction of such |
arrangements and:the Inanner in which they should be carried out are questions
primarily for the consideration of Local Governments. It may bo noticed thatl
the Government of India have recontly sanctioned an experiment proposed hy !
tho Government of the United Provinces by which revenuec on 80,000 acres of ’
waste-land in Oudh hag been remitted on the condition that this area was main-;
tained for the grazing of migratory herds of cattle.”

¢
+ 1

" The Hon’bld Sir.Gangadhar Rao Chitnavis asked: _ :
- “Do tho Go'\:aﬁfm‘qnt inﬁoﬂ__d. to have settloments for thirty years or for |
longer terms in ithe 'Oéntral "Provinces, cspecially in the fully developed
districts ? "’ ’ .
The Hon'ble Sir Robert Carlyle replied : -
« The Government of India do not consider that any dislricts in the ,
Central Provinces aré at preseént so developed as to justify the extonsion of the *

term of settlement in them for a longer period than twenty ycars. ”

BENGAT, BITAR AND ASSAM LAWS BILL. j

~ The Hon’ble: Mr. Syed All Imam : “My Lord, I beg Lo move for leavp .
to introdnee a Bill to make certain provisions regarding the application of the .

. . "W Pide Appendix. =
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law in force in the Presidency of Fort William in Bongal, the Province of
Bihar and Orissa and the Provinco of Assam.

““The Proclamations which appenrcd in the Guzelte of India Ewiraordi-
nary last SBaturday relate to important re-distributions of torritgrios which at
present constitute the Provincos of Bengal and Eastern Bongal and Assam.
As those territorial re-distributions have to take offect from the 1st of April
noxt, it has become a matter of extreme urgency to provide for the adaptation
and application of the laws in force in thoso torritories. Under the provisions
of the Indian Councils Acts, the existing laws continue to remain in foree in
the newly croated Provinces so long as they are not repealed or altered. With
a view to make these very laws applicable to the changed conditions created
by the said Proclamations, some modifications arc necessary merely for the
exercise of powers that exist under tho differcut laws in force. The Bill which
I am now moving for leave to introduce provides for this and is framed on the
lines of the Bengal mnd Assam Laws Act of 1905. It continues the laws in
force in the territories affected by the Proclamations and merely provides for
their administration by the ncw authorities which will come into oxistence
noxt Monday. The Bill aims at the application of the cxisting law without
makingk:]mdv amendment or alteration ofP substance. It is obvious that a measure
of this kind must receive the sanction of the Logislature before the Proclamations
take effect. Under the circumstances, should the motion before the Council be
adopted, I shall ask for the provisions of the Bill to bo at once taken into
consideration with a view to its being passed at to-day's sitting. It is of a
purely formal and non-controversial charactor. In fact, I have oxcluded, even
at the risk of some possible temporary inconvenience, all matters which might
lead to controversy and have left them to he dealt with by future legislation.
It will be seen therefore that with two small exoeptions, to which-I will
presently call attention, the Bill is no more than a draftsman’s Bill.

“ Clause 4 of the Bill constitutes a Board of Rovenue for the Province of
Behar and Orissa. It does no more than place the territorios of the new I’ro-
vince on the same footing on which they stand at present undor the Bengal
Board of Revenue for the purposes of this branch of the administration.

“ Clause 7 taken with Schedule E makes certain amendments in Acts which
confer immunities or vest functions in authorities now cxisting in tho Provinco
of Bengal. A glanco at the Schedules will show that they are so obviously
appropriate that I need not take up the time of the Council in explaining or
justifyifg them further. ,

* “The Bill otherwise makes no change in the existing law.”

The motion was put and agroed to.

' The Hon’ble Mr. Syed Ali Imam introduced the Bill.

i The Hon’ble Mr. Syed Ali Imam moved the President to suspend the rules
of husiness to admit of the Bill being takon into consideration.

- Thé_ President declarod the rules to be suspended.

Thé Hon’ble Mr. Syed Ali Imam moved that the Bill be taken into
considerption.

: The Hon’ble Babu Bhupendranath Basu: “ My Lord, with reforencu
to the Bill which has just now been placed before us, lherc is ono question
which strikes me. Under clause 4, a new Board of Revenuwo is going to be
‘créated for-the Province of Bihar and Orissa, and clause 6 provides that all
progeedings which at the commcncement of this Acl are pending in respect of
,ony; territory mentioned in the Schedule shall not be affected by tho provisions
“of -t‘hle'liill.:. I take it that the learned Law Member is aware that L')he ontire
‘revenuc-adiministration of the Province of Bihar and Orissn is at tho preseut
merent wider the control of the Board of Revenue, which is exorcising juris-
.diction ovepitheiold; Province of Bengal, and that many matters affectin
Bilar, Orissaand Chota Nagpur are pending for final decision before the Boar
here in respect of which some proccedings bhave beon {aken, and there are
matters which have been partly heard. Do I understand that scction 6 will

" K2
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protect these proceedings being taken de novo before the new Board of Reyenuo
that is going to be created in Bihar, or will they be allowed to be heard by
the Board before which they are pending ?”

The Hon’ble Mr. Syed Ali Imam : “ My Lord, section 6 of the Bill
provides for this, that any stch proceedings as have been referred to, will con-
tinue to remain unaffected by this Act, if this Bill is gn.md into law. And the
answer to that question is that there will be no change in respect of those
¥roceedings. Bection 4 provides for the creation of a new Board of Revenue
or Bihar and Orissa and stands on a scparate footing altogether from
section 6." .

The motion was put and agrecd to.

The Hon’ble Mr. Syed Ali Imam moved that the Bill be passed.

The motion was put and-agreed to. .

BUDGET FOR 1912-18.

The Hon'ble Mr. Gokhale: *My Lord, I propose tomake a few observa-
tions to-day on the general state of our finances, but, before doing that, I would
like, with Your Lordship’s permission, to make one or two referonces of a

rsonal nature. My Lorg, this is the last time when my Mon'ble friend, Sir
ames Meston, will sit in this Oouncil, at any rate as Financial Secretary, and
I would like to take this opportunity to thank him publicly, and in Your
EBxcellency’s presence, for all the valuable assistance which heo has uniformly
given to non-official mémbers during the last three yecars. Ever accessible,
ever courteous, ever helpful, the Hon’ble Member has enabled many of us to
ornd our duty in this Covineil better than we .could otherwise have done.

¢ has believed whole-heartedly in the new order inaugurated by the recent
réforms ; and he has also believed in the capacity of non-official members to

rise equal to their new responsibilities: And if this Council has not wholly
disa pointod expectations, the!result, at any rate on the financial side of -

our discussions, is in no;small measure due to the sympathetic and generous
attitude of the Hon'bje, Mémh'pr;‘. toyards us, My Lord, our best wishos
accompany Sir James: Meston in his'new and exalted sphere, and I carnestly
trust'that, when ;his ifive years of office are over, he Wwill return again
tb-él'la ouncil as;Finfnce Minigter. I think, my Lord, thereis a great deal
to bé said in favour of the view that membership of the Government of India
should be ithe last ruing of the official ladder in this country, and that
those membors of tha! Oivil Bervice- who are marked out for Lieutonant-

G.oiferndrships‘shcg;ld complete their tenure of office as heads of Provinces :

before they come and jéin the Viceroy’s Executive Council.

.} “ My Lord, I jwould next like to:say a word about my Hon'ble friend,
8ir Guy Fleetwo 'Wi]q’on. Wea have all heard that he proposes shortly to
go dn six months’ Jeavé!to recruit his health, and we all fervently hope that he

will come back at fhie ¢hd of that period with his health fully rostored and that .

he will ‘continue ‘to 'pibside. oyér his :Department for the full period of his
appointment. - My Ldrd, the gersonnel of this Council on its non-
official side A will’ have undergone considerable changes before the
]E[of;i’ble-Memhcr'sireturn,-. becauso in the interval there wi'l be a new elcetion,
and, while somo of,us may possiblyinot want to come back, the constituencies
may not want to sénd somo others back, and thercfore it would not be inappro-
priate if we, non-official members, seck to give brief expression on the presont
occasion to the groit: admiration and the very high regard in which woe hold
Sir : Guy. E\lecf;wdofd;-WiIs’on. ‘My] Lord, with his mind saturated with the,
best traditions of English’ public life of which he was o close obsorver for many,
years; the Hon'blo-Membidr’s. ptééenice "in this Council has been simply in-|
“Valugbls to us 8 a° time when~ our own tradition is slowly cvolving hero.
We have never found Sir Guy "Wilson wrapped up in official reserve. Ho,
has often presentod new points of view:to us and he has himself heon u.lways?
anxious to enter into our feclings and our thoughts. And his delightful and!
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high-minded courtesy has made it a ploasure to have anything to do with him,
His great familiarity with the principles of Western finance has enabled
him to manage our finances wisely and skilfully, and his attachment
to the Gladstonian (radition of cconomy has lcft its impress on the ad-
ministration of this country. In regard to our goeneral affairs too, it is
well-known thav Bir Guy Ilectwood Wilson's influonce has “hoon strongl
on the side of popular progress. My Lord, the country needs men of his
type in the Governmeni—men of warm sympathies, of sturdy independence,
and deep devotion to its truest and best interesis ; and once again I carnestl
cxpress the hope that 8ir Guy will come back fully restored to health and will
continue s services to India to the furthest limit of time to which they can be
stretched.

“My last word, my Lord, will ho about this great and beautiful city.
Speaking at the Calcutta Club tho othor day, Your Lordship expressed tho
great rogret with which you viewed the prospect of this city soon ceasing to be
your winter head-quarters in future. May we non-official members of 1lus

" Council ask to be permitted to respectfully join in that regret! I say no~
thing on this oceasion about the groat, the momontous, changes which
were announced by IHis Imporial Majesty the King-Emperor at
Delhi. Looking into the future with the eyo of faith and of hope,
I do believe that these changes, whatover tomporary inconvenienoe or
dislocation they may occasion, will do good in the end both to the
Province of Bengal and to tho country taken as a whole. But, whatever the
future may hold 1n its womb, the thought that this Council, which has grown
from tho smallest beginnings to its present dimensions in this city, meets here
to-day for the last time, is o thought that must make the heart heavy. My
Lord, it is not merely the infinite kindness and hospitality which we members,
coming from other Provinces, have always reccived from the people of
Calcutta, it is not merely the friends that we have made here, that we shall
miss ; it is the entire influence of Calcutta and all that Calcutta stands for
that will now be lost to us. Some of us, iny lord, have been coming
to this city now for many years,—I for omec have come here
continuously now for eleven years,—and wo have learnt to feel
the same enthusiasm for this wonderful land which the people of Bongal fecl.
Its waving fields, its noble stroams, its rich and wonderful vegetation of every
kind, throw on us now tho-same spell that tho people of this Province
oxperience, and the warm-heartedness of its society, its culture, its spiritual
outlook on life, and the intensity of its national aspiration have uoed a
deep and abiding impression upon our lives. My Lord, we bid adieu to this
city with profound regret, and with every good wish for its continued pros-

erity that the heart of man can frame. And we fervontly trust that, great as
ﬁas been its past, its future will be even greater.

“ My Lord, I will now say a few words on the gencral stato of our finances,
We are, as everybody who knows anything about our finauces knows, on tho
eve of a very considerable disturbance in our accepted standards both of
revenue and expenditure. Thero is no question whatever that the financial
position of the country, taken as a whole, is both sound and strong; but the
fact that we are on the eve of this disturbanco makes it necessary thdt there
should be a careful and comprehensive examination of the whole position. On
the one side, my Lord, our opium-revenue will soon bp extinguished ; on the
other side, heavy and continuously increasing additions will be necessary to
our cxpenditure, on certain services, specially education and eanitation. Then,
my Lord, I hope, 1 most earnestly hope, that our military expenditure,
the burden of which we have so long borne patiently, and which is
really far beyond our capacity to Dbear, will be matcrially lightened
as a result of the labour on which Sir William Nicholson and his Committec
will soon enter. I therclore suggest that this is just the juncture when & com-
prehensive inquiry into the whole financial position may be undertaken by o
strong Royal Commission. There aro three outstanding features of the position.
A top-heavy adiinistration, much too costly for our resources, o crushing weight
of military burdens, and a scheme of taxation which, though not much moro
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burdensomo in its total incidence than in olher countrics, presses much more
heavily on the poorer than on the middle and the upper classes of the commun-
ity. Thesc arc tho outstanding features of our financial position. India, it must
always be borne in mind, is a very poor couniry and the largest revenuc that
we can possibly raise must he small, judgoed by the standards of tho West. The
question, thercfore, as to how to adjust our revenuo to our growing requiromonts
in certain directions is one of primg importance. My Lord, I, for one, shall be
glad when our opium-revenue disappears ; not only because I fecl it to boa
stain on us, but also because its presence in an uncertain state is very inconvenient
from the standpoint of economy. The uncertainty that invests it is o great
disturbing factor in our budget, and the large surpluses which it brings
to the Government, howover conveniont they may be for certain purposcs,
cannot but be demoralizing in their effect on economy, because tho strongest
Finance Minister, with the utmost insistence that ho can lay on rigid cconomy,
cannot resist a certain amount of wasteful expenditure in the presenco of
such large surpluses. "When the opium-revenue disappears—and I understand
that it will not take long now hefore it disapjicars—wo shall be in a position
to know where exactly we stand, and then it is that certain questions will
roquire to be taken into serious and carcful consideration, so that a definite
financial policy may be laid down for the country which should be adhered
to in all essentials, independéntly of the particular views or inclinations of
individual Finance Members. The questions that requirc specially to be
considered are how to readjust our old taxation so that its incidence should
press less severoly on certain classes—the poorest classes of the country ; how to
widen, if nccessary, the present basis of toxation so that more money may be
found for education, sanitation, and similar services; in what diroctions
gxpenditure must be kept down, and in what dircctions expenditure must be in-
creased. We want an enquiry into these things by a strong Commission so
that the future may be shaped in avcordance with a definite folic} laid down,
after taking a comprchensive view of tho whole question, For instance, my
Lord, I hold that we can raise much larger revenue than we do at present from
our Customs without its proving burdensome to any scetion of the community.
The possibility of raising revenue from certain sources, which at present yield
nothing, must also be Fub!icly examined. Then theroisthe question of reducing
the State demand on land, especially in raiyatwari tracts, and the extonsion of
the permanent settlement to areas whero it does not at present oxist, subject to
the  condition. that agricultural incomes above a cerfain minimum should be
liable to pay the ‘income-tax. There is also the question as to how larger
recurring grants for lodal bodies: may be provided so that they should be better
able than at Jsrasent to perform -their dutics satisfactorily, and how provision
may be made for stéadily expanding allotments to education, sanitation and
medical relief. I therofore urge that when the opium-revenue is about to
disappear, the occdsion should be utilized to appoint a strong Royal Commission
to consider the wbicle subject of the basis of our taxation and the probable
futhre coursé of! ouri expendifure. One important reason why such an
inquiry is necéssaty , is} the oxtreme rapidity with which the personnel of the
Go%:arnment’ changes in . this Gountry. A Finance Minister, or any other
member of Gov qm‘ént; holds office for only five years; he takes some
time to make himself dcquainited with the problems of his dopartment or
tho state of things in the country, and by the time he is in a position
to handle importqbt- uestions well, the time also comes for him to think
of .leaving. If members of Government were to remain in this country -
after their retiroment, the knowledge and expericnce which they acquired in
their respective offices yould still be available to us. What happens at present
is that every successor has to begin not where his predecessor ended but his
: {rcgl_ecessor also began,'and thus a large amount of most useful and necessary
«nowledge is repeatédly lost and has to be repeatedly acquired over and over
again, with tho resull’ that we seem to be living more or less from hand to
“mouth* and - without 4 large. settled policy adopted as a result of wide and '
thorough knowledge and amnple discussion.
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T, thercfore urge, my Lord, that when the opium-revenue is about to
be extinguished, as we understand it will soon be, the Government should
take steps to appoint a Royal Commission so that the whole financial position
of the country may be carefully examined.”

The Hon’ble Mr. Dadabhoy : “ My Lord, a ¢ No-change ' budgst, as the
Finance Minister charvacteriscs tho one under review, doos. not call for
much comment. Two observations made by the Finance Minister in introduc-
ing it on the 1st March current are, however, important. The necessity of
the recent addition to taxation is apparently problematieal, but it is confidently
stated that ‘ time will juslify ' the taxes, *when our opium-revenue ultimately
dwindles and our other resources ave strained by thoe growing demand for
more schools and healthier homes.” It is perhaps claiming too much for them
that, besides recouping tho complete loss of the opium-revenue, they would
place adequate funds at the disposal of Government for meeting the educational
and sanitary nceds of the country. Butone thing isclear. Tho prospective
loss of the opium-revenuc is a dark cloud on our horizon, and the necessity for
an appeal to tho Home Government for a substantial contribution is as acute
as ever. Wo have moved this Government more than onceon the subject,
and we would have been glad to have from them a pronouncemont’as to tho
course they intond to pursue.

“The other proposition of the Finance Minister that in India the line
between plenty and want is very narrow and ‘the noed for caution in our
forecasts and for cconomy in our expenditure ’ is incessant, true as it is, is
hardly compatible with the expenditure in connection with the expedition
ngainst the Abors and the friendly mission to the Mishmi ocountry.
According to the map given in the Imperial Gazetteer, both the
Abors and the Mishmis live beyond India and their country is included in
Tibet. The policy perbaps we are not free to discuss in this Oouncil,
but we certainly can complain of the ocost. If the expedition and the
mission be for the protection of Imperial intereste, as they must be, in
fairness the expenditure should be charged to the Home Government.
Then, a full and olear explanation regarding the 2} lakhs of rupees spent out
of Indian revenues in meeting a part of ‘the cost of sending a regi-
ment to strengthen the consular guards in Southerm Persia' and the
expenditure of 18 lakhs during tho year in ‘the arma trafic operations,’ is
necessary. These latter operations have so far cost Indin a little over 51 lakhs
of rupoes. A part of the operations would appear to have been carried on in
the Persian Gulf. If the above amount includes any part of the cost of it, the
justification of the expenditure is not clear.

“ Heretical though the view may be. in my humble opinion, a modifica-
tion of the principle of ‘lapse’ in accounts would appear to be desirable in
India. Bchemes of improvement, large and smnall, are awaiting execution,
and the progress, in the generality of cases, is only limited by. the funds
which the Government finds it convenient to allot, It also happensat times
that the amount sanctioned in any particular year is not fully spent through
the supervention of ‘adventitious circumstinces. The unspent halance,
according to the rules, lapses at the cnd of tho year, and goes either to swell the
surplus or to reduce the deficit. The next year's sanction depends upon a
host of considerations unconnected with tho closing year’s history, and allow-
anco is not made for the lapsed grant. This is hardly satisfnctory, No doubt,
according to article 293 of the Civil Account Code, Volume I, the grant so
lapsed could be revived by specific sanction; but this is rarely done. In the
Military Department, the usual practice, I understand, is for the subsequent
year’s allotment to be proportionately increased withont a specifio rovival of the
lnpsed grant. A similar relaxation of the rules would be welecome in the other
departments. Progress would be accelerated in that way.

My Lord, administration of impartial justice is onc of the bulwarks of
Brifish rule in India. Government cannot be over-careful in that line. But
with the growth of judicial work with: time quickness in disposal has naturally
come to animate the policy of the department. Complaints from tho litigant
public of quality being sacrificed to quantity are not unusual, and the grievance
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is felt the more in that second appeals arorestricted. Tho ideal ought to be, and
is, to combine despatch with patient hoaring. This canbe done by increasing
the strength of the judicial service. Duringthe 51 years botween 1856 and
1907, civil litigation increased nearly 266 per cent., the total number of suits
in the latter year being 1,867,095 agninst 780,000 in the former. But there
has not been a proportionate incrcase in the strength of the service. This
is a direction in which improvement is desirable.

“The appointment of trained and practising lawyers as District nnd Scssions
Judges is also a necessity which is becoming more clamant with groater
diffusion of knowledge among the people of tho systoms of recruitmont prevalent
in tho advanced countrics of the West. The time has gone by when, owing to
political reasons and the absence of trained lawyers, tho superior ranks of tho
Judicial Service had to be reserved for the mombors of the Iiperial Oivil
Bervico. 8imultaneously with the success of Indian lawyers in tho highest
judieial posts the office of the District and Sessions Judge has lost much of its
charm for the Civil Service, and it is patent to all that the best men of that service
donotevinee any particular desire to adopt the judicial carcer. * Three years age,
. in January 1909, in reply to n question of mine in Council, Government were
pleaged to announce their preparedness to appoint trained lawyers as Judicial
Commissioners and Additional Judicial Oommissioners as_occasion aroso. Such
appointments were subsequently made in Oudh and elsewhere. It was further
understood that the question of the appointment of trained and practising lawyers
a8 District and Bessions Judges would be considered afterwards. I understand
the subject is receiving the attention of Government. My only point now
is that any correspondence which may pass on the subject between this Gov-
ernment- and the Secretary of State should be placed on the table, with the
object of enabling Hon’ble Members to submit their views on the issues raised,
as also on the particular reform proposed by Government.

, “ My Lord, in order to relieve the congestion of judicial business on the eivil
'side the suggestion has beén now and again made that honorary village
munsifs should be sppointed for the disposal of suits of small:value in the same
way as honorary magistrates.” The experiment might be tried, if retired judi-
cial officers and lawyers can be.induced to take up the work. The honor
magistracy has developed remarkably with a total strength of 8,000 incumbents
in 1910 as against ‘an honorary : magistrate here or there’ fifty years
fl_reyioualy. Honorary s village munsifs might not be. unpopular with

he : safeguard ' suggestéd above. ' Provision might also be made for the sub-
- mission by them to stipendiary judicial officers of questions of law for
opinion. i ’

‘¢ But, in my bpini"on. the establishment of Arbitration Courts, composed of :

honorary Judges, iwould be far more satisfactory. At first reference to them
of pending suits might be left optional with the partics, and afterwards, when :

the  people come to have confidence in thom, such reference might be made at
the discretion of the regular Courts. The personnel of the Arbitration Courts
may be sottled in ponsultation with the people. The office can with advantage
be made elective: . i S

" 1% The dovelopment of theZeléctive system in the country demands the
creation of Election Conirts for the speedy disposal of election disputes, with
powers similar to those enjoyed by Oourts of that class in England. It is now
open to an aggrieved candidate to seck his remedy in the Civil Court under
the Specific Relief Act,. but.tho léngthy procedure of tho ordinary Oivil Court
makes the remédy nnreal.: T humbly ‘submit a special Court for the trial
of election disputes will' bo far' more cffective and will inspire greater

h

confidence among tho people. ; Thero should also be a more stringent law

regarding clections'generally on thé same lines as the English law.
-4 Last year, my Tord, T invitéd the atiention of Government to the conges-
tion of work in the Judicial Coinmissiones’s Court at Nagpur, in consequence

of ‘the “provision ‘in- the ‘amended’ Central Provinces Civil Courts Act for
the hearing. of appeals of over ‘Rs. 10,000 in value by benches of two' :

Judgos as in High, Courts and Chief Courts, and to the nccessity of the appoint-
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ment of a fourth Judge. The subject has not received at the hands of Govern-
ment the favourable consideration it deserves. No provision has been made
for the creation of the post. Mecanwhile the congestion continucs. A yefer-
ence to the Local Government will show this. May I expross tho hope that
Government will be pleased to provide for the appointment of a third Addi-
tional Judicial Commissioncr for the Central Provinces in the ogurse of the

next year ?

“ My Lord, the offorts of {the Government to meet tho cducational needs of
tho country are fully appreciated, and the announcement made by Your Hxcel-
leney at the last Convocation of the Calentta University that ¢ the Government
of India have decided to make a solid advance in the dircction of teaching and
residontial universities’ has filled us with hope. We in the Central Provincoes
feel the want of such a university. As a humble representative of the Province,
Ibegto move the Government for the establishinent at an carly date of o teach-
ing university at Nagpur.

*“The intellectual improvement of the Indian youth is a great object which
the Government has very properly set in ihe forofront of its reforming pro-
gramme. The reclamation of misguided young offenders is an oqually noble
object. On a recent occasion I had to refer to the successful efforts mado in
tbe West in this behalf. I submit, my Tord, the time has come when this
Government should make an equally carnest attempt at reclamation by
‘spocialisation and individualisation’ such as underlio the Borstal systom of
prison discipline, The chicf merit of that system is that the youth is not
treated as a criminal, and it secks to—

‘ combine strict discipline with moral and religious training, and generous rewards for
g \\"th in self-control and progress “in handicrafts, physical exercire and educa-
on,

“The cost is mmuch larger than in the ordinary prison, it is true, but it is a
od investment from the national point of view. It has been remarked by
high authorities that ¢ the danger is greater in Indian prisons of moral contam-
ination due to the lack of special accommodation.” The neoccssity of special
trentment is thus all the greater here. Reformatories exist, no doubt; but how
many young offenders pass through them ? It must bo admiited that reclama-
tion is attempted in the West m a highly scientific way which provides an
object-lesson for us. The Borstal system, according to expert opinion, can be
very easily applied to India provided special accommodation and funds are
available.

“ My Lord, the dissemination of up-to-date knowledgo in the industrial
arts is another direction which provides ample scope for Government activity.
Government must be alive to its necessity. Tho Indian has now to seek the
special knowledge abroad, hut thero too, owing to the nervousness and
cxclusiveness of the Western manufacturers, facilities are few. The ocorre-
sgondence between this Government and tho 8ccretary of State on the subject
of instruction in glass-making must have impressod Government with the
necesgity of making suitable arrangements in India for the technieml and
industrial training of the poople. Tho letter to the Beerctary of State of the
London Board of Education, of 27th January 1911, exposcs the difficulties of
the present position. The Board point out :—

‘ No English manufacturers would think of admitting Indian students temporarily to
their works . . . The Edueational Adviser to Indian students bas suggested to tho Hoard
that German firms are sometimes willing to admit Indian students on condition that the
students when they return to Indin act as agents in that country for the guods of the firm
concerned.’ .

“The inquiry is legitimate as to the Government decision on the Board’s
suggestion that the appointmont of
‘ eompélgnt instructors under suitable conditions of service, either from this country, from the
Continent, or from the United States of Ameriea .+« « o will prove a better way
of devéloping the glass-making industry in India’

**In this connection it is gratifying to learn that the Punjab Government
has decided té help the Ambala Glass Works with annual subventions for a

G
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period of five years. Il is not so much for the particular industry supported as
for the departure the action marks in the policy of Governmont that the oceasion
is important. T carncstly hope “the Government of Indin will be pleased Lo
systematise advances and subsidies {o well-managed Indian manufacturing
concerns which may he languishing for financial support.  ‘The money will be
well spent.

“ Equally reassuring is the news that an expert has heen deputed {o the
United Provinces for invesligating into the condition of the loca} sugar indus-

. try. This is a right move and full of great possibilitics. The Indian sugar
industry requires nursings The people shoulil now respond cordially to the
Government cffort.

*“ My Lord, I have bofore now drawn the attention of this Government to
tho existence of heavy import-duties upon Indian manufactures in the United
States of America. To take {wo inslances. An «d valorem duty of 15 per
cent. is charged upon tanncd or dressed goat and sheep skins imported from
India, while raw hideg are imported free. TUpon Indian carpets and rugs
tho duty is 50 per cent. ad valorem ! Such heavy datics are clearly profective.

And yct wo have to keep onr doors open. I understand the whole question of
Aincrican import-dutics at present forms the subject of diplomatic discussion
between tho United Kingdom and the United States of Ameriea. I humbly
submit the oceasion should be availed of to secure an adequate reduetion in tho
_duties upon Indian manufactures.

. “Iwill now advert to a deficiency in the management of the great State
industry—the Railways. The Hon’ble the Yinance Minister remarks: *‘The
passengor traffic has grown cxccedingly.” But in the Budgot ostimate of 1912-
1918, nccording to his statement,

¢ Provision for working expenses has also been put a little higher on account of necessary
renewals of permanent-way, rolling-stock and strengthening of bridges.”

. “On 8th instant the Hon'ble 8ir T. Wynne, ever ready to meet the
wishes of the peﬁf’h’ informed wus that a sum of 475 lakhs, sct aside for
rolling-stock, ¢ will proyide 182 locomotives and 06,100 goods wagons.' An
adequatc number of additional carriages is apparontly not provided. Indian
passéngers, especially the lower class passengers who contribute the largest
amount to the railway income; justly. claim a more liberal 'provision in this
respect.  Their comfort;must bo looked to by the railway authorities.

¢ “The most rcf.realiing part of the Financinl Statement is tho record of
the progress in Trrigatidn. The allotments made in next year’s budget for the
exceution of all tho:thrde projects—the Tendula, Mahanadi and Wainganga
Canals—afford gentine'causc for satisfaction to the poople of the Central
Provinces. ; .

“ My Lord, acéordiijg to the testimony of independent witnesses, the Punjab
Canal Colonies have amply justified the expectations of Government.  Govern-
ment might well bd congratulated upon the scheme.  Quite a million men have
been removed from]congested arcas to two millions acres of irrigated land, and
that within the briéf spacecof 12 years. The plan, in my humble opinion,
should be extended %o’ tho other Provinces. Therc is need for this sort of activity
intho Central Provinces. -

“ My Lorxd, \\'e‘ha\rcfnow come to a turning-point in British Indian history ;
to-day we como to the end of a chapter in British Tndian history, tho close of
a brilliant record of steady expansion, of slow evolution and of sastained effort
at consolidalion. ‘After 1560 years of vigorous government India cmerges
unified, compact and strong, yearning after new life, throbbing with the
pulsations of 1ew thought and new aspirations. Sho stands purified, with the
touch of her loxd. ‘lorr is written Jarge on her horvizon.  Anarchy and sedi-
tion, disorder and lurbulence havoe? skullked belore the Royal Presence.  Lhoeir.
Imperial Majeslies’ Visit has stirred to its inmost depths tho greal heart of the.
:m%.ion,' and has commuuicated.a soothing and dynamice force to discontented and !
“dullIndin. The Durbar boons, thanks to Your Bixcollency’s wiso counsel and!
statesman-like perenplion of the newds of the situation, have conciliated edu-
cated Tudia. o Now bezins an era of peace and concord, of intellectual and
moral progress, of healthy co-operation hetween the rulers and the ruled.
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“T wish to say, my Lord, before I resume my scat, that I associato mysclf
with the ITon’ble Mr. Gokhale in what he said with referenco to the Hon’blo
the Finance Minister.” ' -

The Hon’ble Sir Vithaldas D. Thackersey: * My Lord, I cordially
cndorse overy word that has heen said by my Hon’hle friond Mr. Gokhalo in
appreciation of the oxcellent servicos rendered by our friend the Hon’ble Sir
James Meston fo this Council.  We all wixh him Godspeed and a great suceoss
in his now position. ' .

“Coming to the Budgel, I beg (o congratulate the Ion'blo the TFinance
Member on the very satislactory Finaneial Stalement which he has presonted to
us. Wo are obliged to him for his kind reference in his speoeh, while prosent-
ing tho Finuuciafstatcmcnt. to our friend the Hon'blo Mr. Gokhale and for tho
torms in which ho has officinlly appreciated the valuable work done by him in
this Council during the loug poriod of his memborship. "We, the non-official
mombers, take this as a great compliment paid to all non-official mombers of
Your Lordship's Council. The IHon'ble Mr., Gokhalo has served in this Council
for continuously ovor 12 years, and I am sure overyono of us hero prosont, official
and non-officinl, will agree with me whoen I say that in the suceess—the gront
admitted success—of the working of this expanded Council durin%‘ the last threo
years, no small share has heon contributod by the Hon'blo Mr. Goklinle who is
respected alike by the officials and non-officials. The Dbreadth of mind shown
by the Hon'ble Sir Guy Ylectwood Wilson reminds me of the liboral-minded-
ness whicl we sce so ofton in the House of Commons when Ministers on the
Govornmoent bench approciato in official documoents thoe sorvicos of tho members
sitting on the opposite benel. T join in tho hope oxpressed by tho Hon’ble
Mr. Gokbalo that aftor his holiday the Hon'ble Sir Guy Flectwood Wilson will
roturn to this Council with renewod vigour and tako up his portfolio which he
has filled with such ability to the entiro satisfaction of all concerned.

“ As to the Budget, I mnust admit that tho Hon’ble the Finance Momber
has shown great judgmeont in disfributing o substantial portion of last year's
surplus among sevoral uscful objects. Whilo I appreciate what has been dono
for us in this dircetion, I once moro beg to raisc my voico against tho policy
adoptod by the Hon'ble Member two years ago of taxing tho pooploe moro
than the circumstances would justify. In March 1010, wo, tho non-official
members, strongly protested against tho lovying of new taxes and proved by
factsand figures that the revenue budget for 1910-11 was under-estimated. The
time that has sinco elapsed has established the absolute correctness of our
contention. I maintain, my Lord, that tho additional taxes then imposed
were not neccessary, and even the budget of 1912-13, in spite of tho liberal
extra grants to Provincial Governments, might have heen flamod without o
deficit, in the absence of additional taxes. I hope, my Lord, that this will
scrve as & lesson for the futurc, and though we have had to pay dearly for it,
it will bave been usefully lecarnt, if it prevents a recurrenco of similar action
on:the part of Government. After all, the views of those who are of the peoplo
and move among them and have practical experience of the daily life of the
copntry are entitled to reccive greater considoration in such matters than was
shown on that occation,

, “My Lord, I donot wish lo speak at any great length to-day, hut therve
is pno suﬂ'ect to which I wish to invite the attention of this Counncil, namely,
the mothod of asscssing factories for the purposes ol income-fax in tho different
Provinces and the injustice involved in it In veply toa question by my
Hén'ble friend 8ir Sassoon David last year, Govoerminent was pleased to lay bofore
this Council a statement showing tho percentage allowed in different Provinees
fo dep_':euiatioq on. machincery and buildings im ascertaining tho not profits of
factorics for income-tax purposes, and the method by which the capital cost is
ostimated in each case. This statement, as I will presently procecdto show,

1cos thb-lfu,ctorius of one Province al a disadvantage compared with thoso of
aniothor Provinee. In Bengal and East Bengal and Assam, a doeduction of five por
cont. is allowed both on machinery and buildings, while in Bombay a deduction
of five per cent. is allowed only on machinery, and that too aftor deducting {he
allowance; mado in previous ycars, and no deduction is allowed om buildings,

' | G 2
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although the Bombay Millownors' Association often protested against this in-
vidious treatmont. But since this statement was laid on the table and a respectful
Frotast was made to the Qovernment of India, the Government of India, in their
etter dated the 18th J anuary last, only two months ago, intimated to the
Bombay Millownors' Association that in future the Local Government would
have no objection to allowing a deduction of 23 per cent. on the value of
buildings properly defined. They furthor intimated in their said lotter that the
Government of India did not think it advisable to standardise the mothod of
income-tax assessment in view of the varying local circumstances obtaining
in each Province. My Lord, this is a most unsatisfactory reply toa very
reasonable request of the Bdmbay Millowners’ Association contained in their
letter of the 8th May 1911, that whatever the system of assessment is ultimately
adopted by the Government of India, it shouldsl‘;c standardised throughout India,
if not for all kinds of factopies, at least all textile factories. I am afraid the
Government of India have not seriously considered the consequonces and the
injustice that are entailed by this want of uniformity. All factories in India
are governed by the same law and in these days of keen competition, when tho
profits of the industry are low and sometiines there is an actual loss, any favowr
shown to the industries of ope Province places the industries of the other Pro-
vinces at a disadvantage in the consuming market. My Lord, what justifica-
tion can the Government of India show for the anomalies contained in the
statement I have referred to f Owing to the value of land being high, the mills
in Bombay are built two, ;three, and four-storcys high, while the fectories in
Calcuttp are mostly shed buildings of only the ground floor. Would it be
reasonable to suppose that the four-storeyed buildings of the mills of Bombay,
having heavy machinery working on the upper floors, often of wood, would
last double the number of: years that tie ground floor buildings of Calcutta
factories would last? And yet in the Government of India letter we are asked
to accept ag reasonable half the amount allowed to the Calcutta millowners.
Lgain, in Bombay, for machinery depreciation, allowances for previous years
are taken into account in thgn cniculation, while in all other Provinces they are
not. Here again the Government of India in reply said that they did not
sée any injustioe in that method of calculation. Evgould_ it be: reasonable
to sppioue that the machinery workingiin Bombay, the greater portion of which
ig worked on upper floors where the liability to wear and tear is necessarily
'%reatar owing to the impossibility of {pfeventing vibration on these floors, would
ast longer than the mathinory worked on the solid ground’ floor of Calcutta
g‘nﬂlg ? And’ Yot {thisiis what it comes to, if you acenpt the existing method of
xi

g.the basis fo inc@}ﬁe—tat purposes in Bombay and Bengal. In Madras a -

maximum of; 10,
Surely the; 1ifé of jnachinery in Bombay cannot be said to be double that of the
same kind of machinery working in' Madras. The factory owners of the United
Prayinces, our friends,ithe Cawnpore millownors, are cerlainly very happy

ople, becausé there, tlie statement says, that though as a general rule five per

“cefit. on the value of machinery is allowed to be deducted. |

cent. on the cost of machinery is allowed, that rule is not invariably followed, |

medning porhaps that extra deductions over five per cent. aro made when mill-

\¢h the department concerned. There, too, the peculiar

method of taking} intq}-account, the depreciation allowances of previous years,

owners properly u]?px
which isin vogue ¢ :
clearly - proved to! this

v

n-Bombay, ishot atiall followed. My Lord, I hope I have *
Cbuncil® that ‘the prosont practice is most unjust to the

factory owners of certain Provinces; inasmuch as it hands them over, in the -

absence of = definite ;Tmperial- p,bliﬁ, to the mercy of assessing officers. In
‘Mil

reply to the letter! of the Bombay lowners’ Association dated the 20th

. Febroary 1912 (only a month agd);again requesting the Government of India

" to standardise’ througliout the- countdy whatover system of assessment is ulti- .

mately ndopted, the Governmentof:India said, as recontly us the 12th of this
© month, that the] 'millqwiiers' shonld address the Local (overnment concerned.
¢ May I ask the ! Hon'ble: l\Ioanil;r_ incharge of the Department, how tho Local
¢ Government can standardjso t.hb_m:tho_d of assessmont throughout India ? i

-'.f"_“" My Lord, fof yeais past the millowners of Bombay Presidency have bo'qi}

. suffering under this disadvantage in competition with our friends in tho othed :
: ' P Epo

L
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Provinces; and overy opportunity has been taken advantago of to put our
%rievauces before tho proper authorities. Wo have writton to the Income-tax

ollector, have waited upon him in deputation, have respectfully ropresented
our grievances to the Local Government, we have petitioned tho Govern-
ment of India in the past, and the last occasion on which wanddressod them
was on the 20th February of this year; and to-day, at the &pecial request of
the Bombay Millowners’ Association, I, as their representative, bring forward
this grievanco before this Council, the highest 5elihcrnti\'u assombly in the
land. ~ The only step that now remains to he taken is to bring forward a
Resolution on this subject in this Council, and 1 propose to bring forward such
& Resolution on a future occasion unless our grievanco is set right in the

iaterval.

“ My Lord, hefore I conclude, I should like to oxpross our sonso Of d(_sep
gratitude to Your Lordship for the carc which has beon takon in consulting
our convenience, in arranging the scssions of this Council this year. We have
gono through a large amount of work during this cold weather with a minimum
of inconvenience to the members coming hero from long distances. The
present arrangement, whilc it has met with the unanimous approval of those
of us who have other avocations of life hut are at the same time willm§ to
serve their country, has also I beliove met with the approval of members ike
my friend the Hon'ble Mr, Gokhale, whose sole laudable ambition is to serve
tho country at any sacrifice. The details of the arrangement have beon
excollontly carried out by the Legislative Departinent, for which groat oredit
is due to it.”

The Maharajadhiraja Bahadur of Burdwan : ‘“ My Lord, it is & pro-
sperity Budget that we have to deal with to-day, and I offer to my estecmed
friend, Bir Guy Fleetwood Wilson, my heartiest congratula.tions for havin, had
such a windfall in a ycar of abnorma{ expenditure like 1011, during which the
long looked-for TRoyal Visit came oﬁ so successfully. While on the
subject of the Royal Visit, permit me, as one of tho inhabitants of Bengal, to
offer to Your Lordship the hoartfolt gratitude of myself and my follow-inhal-
itants in this Province for the unique favour granted to us Ly the Royal Pro-
sence of the King-Emperor and Queen-Empross in Caleutta. The great and
good effect of the Royal Visit to Indin I nced not dilate upon, as it Bas been
appreciated all over tho country by every soction of the community ; but I take
thia opportunity of congratulating Your Lordship on tho success of the great
Durbar at Delhi and the Royal Visit to Calcutta, and I am sure that along
with the name of our beloved Sovercign King-Emperor George V, Your
Exoellency’s name will also go down to posterity for having organized this visit
which has alrcady had far-reaching beneficial results. Considering the grand
and unique occasion of the Royal Delhi Durbar of 1911, it was most satisfac-
tory to learn from the Hon’blo the Financo Minister the other day that the
-cxpenditure had been kept well within the ostimated figures.

- “ Now, my Lord, I shall make some observations on certain items of
expenditure in the Budget, also on the objects for which thcy are to be
spent. First and foremost in the present Budget, we find the large educational
grants whioh to all of us interested in the advancemont of India have boen
most welcome. The bhandsome gronts towards the spread of primary
odugation are most praiseworthy, but I hope, Sir, that this money will be spent
with a cortain amount of caution, and that thero muy not bo a repetition of the
fact that was brought to light in some parts of Bengal, namcly, that largo sums
were spant on school bu.ikﬁugs in rural areas, but that those buildings have either
been left unfinished or unused for the want of teachors or students to fill thom.
As T have already said on the Ion’ble Mr. Gokhale’s Primary Education Bill,

* whioh I had unfortunately to oppose and which was thrown out by this Council
only a few days ago, India is not yet ready for comlfubaory primary cducation,
nor is it a wiso policy_to force cducation amoung the illiterate masses 1n. & manner
that might soem.to tliem not only unnecessary hut arbitrary, and might be ur-
thér misconstrued as being an uncalled-for solicitude on the part of tho Govern-
ment. They have got to e educated : but lot that cducation come as & beacon-
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light and not as an overpowering glare confusing the very minds we wish to
enlighten.  The Hon’ble Member for Edueation, whilo speaking in the socond
stage of the Budget, mentioned the amount of {he provision he had made for
tho proposed university at Dacca. A good deal of Dittor criticism has Dbeon
offercd towards the formation of the Dacea Univorsity, und I Dbelieve that the
" way it was necossary for the scheme to sco tho light of day opened the door for
such commonts ; but I must admit that many of tho arguments put forward
in the Pross against this schome have struck me as heing vory much off tho.
mark. I havo nothing to myﬁnﬁninst tho proposed Dacca Univorsity schemo,
but I hopo that as bitherto wo bave Deon accustomed to have degroe-giving
universitios and not {eachingi universitics, and as it is the intention of the
Government to multiply the nmumber of universitiesin India and to make thom
less cumbersome than they arc at presont, and to make the new universitios
really cducating institutions, and as we have, as citizens of the Indian Empiro,
o right to bo consulted by theiGovernment hefore thoy push on a now policy
which, I frankly admit, a:great deal in its favour, the Government will seo
the necessity of inviting public discussion on the subjoot of the utility and
importance of teaching universities generally. The present policy of bhaving
aJarge number of nniversities was foreshadowed by Lord Curgon when he
presidoed ovor the EducationaliConference at Simla some years ago now, as well
as on the 2nd November 1908,i'whcn the Univorsitios Bill way introduced in
the Logislative Council and thie Viceroy in tho course of the dcbate said, to
show the way by which our univorsities, which arc now mercly oxamining
boards, can ultimately Lo cénverted into teaching universitics, in fact to
canvert higher education in India into a reality instend of a sham.’ Those
weighty words of Lord Ourzon are now being translated into action by Your
Lordship’s Government. But while welcoming this movement, I foel that the
Governmont should convince the general public that the time has come to.
crlystallize the ideas sot forth in the Universities Roform Scheme of 1904.
: “NowI turn towards thg provisions made in the Budget for medical
alief and sanitation.- I ned to the Hon'’ble Surgeon General Bir
Pardy Lukis's speech in Cofincil the other day with the| greatest interest,
and it is most gratifying . to know that the Government intend to
combat malaria in rigllt earnest, and that experiments how best to fight
our obnoxious friend, tlib mosquito, Who is also present in tho Imperial Council,
will be thought a;nd rried’ ofit {at ino distant date. A! word of thanks,
my Lord, for granting Calcutts h. ‘ nlpica.l School of Medicino, and I ho
that; in thé ‘next ¢yeatls budge Béngal will be given large grants for
tliqufctllddis?h‘bélii als, adithat diseasc is increasing overy year.’
i My Lord, I'gext gurn to the large amount we are going to spend in
building ’ tho " now 's'eaﬁ* of the Tmperial Government at Delhi. Delhi has
heroto meant t0 mast ofl us a phantasmagorin of past glories of a doubtlul
character. But no‘ﬁ' it will mean soniothing serious to us, something substan-
tial ‘to us; for, on the advice of Your Lordship’s Government and the
Secrptary of State for India, our Sovercign has declared that Delhi should
hengeforth be thej Impetial capital. Sir Louis Danc, on the day of the
laying of thojfoundatjon-stoncjof new Delhi by the King-Emporor, said
words to thi§ effect} thaff Delhi had, regained what she had lost, alluding to
the fact of its liaving: bébn'madg jtho capital of India again. We know that
Dolhi has gained, Hut I*hope not? in ‘the sense that the Lieutenant-Governor
of tho Punjab meant. J.ct us'not lay too much stress on _the fact of Delhi’s
having been.the past. capital of India, for it was never thoe - capital of India
. in the sense that we, under British; rule, have begun to realize what India
"means. It is truo foma ¢t of ! Delhi was the capital of the Kauravas and
the Pandavis’;;it is true, round abdut Delhi, 1indu kings, whosc jurisdictions’
« werg: limited; had their capitals 7 it1s-true that the capital of the most bigoted,
. Moghul Epporor Aura 11;;?:&])'-311’_1_1_]1’5\? wenk-minded _successors was Delhi: hut:
may 1 ask, is it not cqually truc that the Moghul Empire in India never cx-
* tended to the limils that British India extends ? Tor {he above reasons I say, lot:
¢ us Brush aside: the‘allusionis 16°thesejpast capitals of somhre gissociations, and let;
. us rathier ddvocate the fact thatsinee, according to the Government of India)
o ! : th ER RS tE
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despaich, Caleutta has hecome * geographically wnsuited * to ho any longer the
capital of British Indin, and since the Govornent of India foel that it s pro-
judieial for a Provineial Governor and a Viceroy to liveside by sido in Caleutta,
and since our King-Emperor has ordained that Delhi is (o be the new capital of
British India, it bas hecome imperative to rear up an Imperial eapital in overy
sense of tho term, wiping away and uprooting the demoraliving gtmosphere of
tho latter-day Moghul Delhi, of the Delhi of the Mutiny days, and ostablish a
now city reproducing within its walls the hest principles of British rule,
fostering healthy public opinion in it (for, unsurrounded by such opinion, the
Government of India will be in a very perilous position), and showing in
cvery possible way that the change is good for the British rulo in India, which
is our mainstay. When all this is accomplished, {he Government will have
amply justified the expenditure it is now incurring on building new Delhi and
deserved the approbation of all, even of those who have withheld their support.

“ My Lord, although it is rathor out of place in the Bu.d(fet debate, yot
I cannot help saying something on the changes announced at Delhi so far
as Bengal is concerned, espeocially the oroation of a Governor in Council
for thaBBongal Presidency ; but 'JC‘KJI‘(! I allude to this, I fecl that I must say
a few words rogarding the necessity of ovicting the Punjab Governmeont from
Simla. In the despatch of August 25th, 1911, the Government of India suy :
¢ It is cssential that the Supreme Government should not bo associated with
any particular Provincial Government. It is gonerally rocognised that tho
capital of a great Central Govornment should be soparate and independent.’
As this is the view of tho Government of India, I am simply asking them
to bo consistent. T would say most cmphatically that as Simla is the swmmer
capital of the Government of India as well as of the Tunjah, the Punjab
Government should not, for the reasons laid down in tho. despateh, be at
Simla for nearly seven months in tho year, at a time whoen the Governmnont
of India is also there for tho samo poriod. Although I am tho descondant
of & Punjabi family myself, yet I fcel that in all fairness to the other
Provinoes, as well as for tho sake of consistency, the Govermmnent of India
should remove tho summer scat of the Punjab Government from Simla.

“ Now, my Lord, I come to the ereation of a Governor in Council for
Bengal which I have welcomed, and for which I will now bhriefly give my
rcasons, My Lord, it is truo that I surlmrtccl Lord Curzon's Partition
scheme, and it is equally truc that I sincerely regrot that it has had to ho
undono: but with awakened Chinn on our North-Eastern Trontior and an
awakening Behar on the West, and considering that we are going to havo
a Governor in Council, I say lot us cheorfully accopt the new arrangement.
My Lord, if the removal of the Viecregal presonco from Caleutta connotos
the development of the autonomy of Bengal, it will mean a great deal.
The appointment of Lord Carmichnel as our first Governor is an cvent
that we in Bengal cannot pass over silently, and wo aro very grateful to
Your Lordship for having given ussuch a tried and experionced servant of
the:Orown to be the first Governor of now Bongal. Madras's loss is Bengal’s
gain, and whilo we sympathiso with our Madrasi frionds at losing Lord
Carmichaol, we welcome His Lordship here; for we feel sure that wo shall
have a tried statesman at the head of affairs, and ono who has already
cndeared himself to Indians within the short period of his rule in Madras.
My: Lord, while on' this subject, I cannot help saying that tho Government
of India, now that they have, from thcir standpoint, donc what they have
thoight best and most beneficial to Bengal, will f hope be pleased to remember
that in this Presidency we want always as rulers tho best and most trustworthy
servants of the Crown, and not merely party politicians ; and if this is borne
in inind and carried into action, as in the appointment of Lord Carmichacl,
- I am sure that time will justify Your Lordship’s repartition of Bengal,
although some of us may resent it just now.

‘¢« An Bxecutive Council for Behar strikes e as heing an extravagant lnxury,
for-$ho present at any rate, but all the same I congratuﬁmte my Behari frieads
on haying scored best in the Delhi Boons, and sincorely wis]l: them all success
in the new Province and under the new régime.  Doubts have heon expressed
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as to the wisdom of tho addition of Orissa and Chota Nagpur to Behar,
particilarly Orissa, and I admit I share those doubis mysclf. But I trust that
the interests of the peoplo of theso parts will ho proporly safoguarded in the new
- Province, and I hope that the now Provinee with its four agrarian codes and
hoterogencous population will administratively be the suceess which it is
oxpocted to ho.

“In conclusion, my Lord, as you will he leaving Caleutta before long,
: nover again to reside here permanently, as a citizen of Calcutta, as well as
a ropresentative of the landholders of Bengal, I heg, in bidding you good-bye,
to assure Your Lordship, on behalf of the community I represent, our deep-felt
loyalty to the Crown, and I hope that Your Excellency will not forget tho
zamindars in this Provinece, who, although fow in number and in tho minority,
deserve encouragement and preservation, and who, if given proper facilities,
will not belie the trust hitherto reposed in thom by the Imperial Government.

*“ A few more words and I am done. My Lord, this is tho last sossion of the
Imperial Council in Calcutta, and as a Bengal moember I share the keen
-rogret that wo feel at realizingithat we shall henceforth be deprived of having
in our midst the high officials of tho Govornmont of India and the ropresen-
tativos of British India. I.also take this opportunity of thanking the Hon’blo
Mr. Gokhnale for his kind words about Calentta, My Lord, I know tho
changoes have been made with the best of intentions, and although we in
Bengal feel wo have paid a big price for our Governorship, yet, if our loss
means a gain to the rest of India, it is our patriotic duty to bear the sacrifico;
and from the bottom of my heart I wish Your Lordship Godspoed in tho great
and bold experiment, and hope its succoss will mean the dawn of a now cra of
prospority to the motherland so very dear to us all. "

* The Hbn’ble'Mr. Subba;Rao : “ My Lord, I may be permitted to say
that the Hon’ble Mr. Gokhale has well and truly and without the slightest
exaggeration voiced our-feelings when he expressed our warm appreciation of
the sympathetic and friéndly attitude of the Hon’ble Sir James Meston and the
Ion'ble Bir Guy Fleetwood Wilson towards the non-official members of - this
Council. '

““ I take this opportunity of expreséing our satisfaction that the Ilon’ble
the Finance Minister has been able to see his way to abolish, though gradually,
tho proprietory estatesivillage service cess in Madras which my Hon’bi'c
friend, the Raja of {Kurupam, and myself urged on the Government in the
vory first session of; tho:.Council. - :

. %My Lord, ig":l igtroducing .the Financial Statement, the ITon’ble
Finance Minister reforrgd in appropriate terms to the Royal Visit just conelud-.
ed and also to thojestimated - expenditure and the savings effected in that
coniicction, In owr view, my Lord, the value of the Royal Visit cannot be
estimated in lakhg or.crores of rupees. As described by Your Lordship so
truly and aptly, 3t is;‘a priceless incident in the history of India.” The
message sent * through .Your Lordship by the princes and the people
of Indin to the: Ta'_ople of 'England: testifics to the profound impression
~made’ on the peoplo of: this country by the Kin%-{Empcror and shows how
" deeply they appreciate the recognition Ly Ilis Majesty of their status as
his  equal subjeets with  the British. Never, before, my Lord, was the
cnthusiasm of the! people stirred to such depths and the bonds that unite
England and; India ;drawn  closer than on this occasion. They are
touched by the abiding solicitude cvinced by His Majesty for the welfare of all
classes of people in this country: * They cherish with reverefice the gracious
“message of hope and harmony which he delivered for the future development’
of this. land.- They trcaswre with affection the words of His Gracious.
Maojesty— oo 3 :
© 0TIt is my wish, too, that the honica of my Indian subjects may be brightened and thejr:
labour swectened by thie gpread: of knowledge with what follows in its train, s higher level of
thought, of cormfort and of health,” .
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“ Noext to the Great Proclamation of 18568, this listoric event marks an
important era in the annals of this anciont land. It is associated with im-
portant admini-trative changes })lannod with great forosight and courageous
statesmanship. As a scquence of these changes, ‘ the greatest blunder since
the battle of Plassey,’ 1n tho words of Lord Macdonnell, has been rectified,
and the great wrong done to the people of Bengal rightod.

“ Lord, the intelligont public had long heen asking that the Govorn-
ment of Eudia. should lay dewn before them a definite gon] in the governmont
of the country, instead of pursuins; o shifting policy of drift, and hopedathat the
advent of the King-Emperor would be associated with such an announcement.
The people at large have thercfore welcomed the polioy intimately associated
with the change of capital from Caleutta, notwithstanding the clamour of
vested intercsts. As a first and necessary step in tho onward 5)“]1 of solf-
government, ‘they have welcomeil the announcement contained in the despatch
of Your Lordship’s Government in which they point out that—

‘It is certain that in courss of time the just demands of Indians for a larger share in the
government of the country will have to bo satisfied, and the question will be, how this devolu-
tion of power ran be conceded without impairing the authority of the Governor General in
Coupeil. The qnly possible solution of the difficulty would appear to be gradually to give
the Provincss a larger mensure of self-government, until at last India would consist og a number
of Administrations autonomous in all Provincial affairs, with the (Govornment of India ahove
them all, and pdesessing power to interfero in casos of miﬁsu\'arnmcnt! but ordinarily restrict-
ing their functidns to matters of Impovinl concern. In order that this consummation may be
attained, it is ossential that tho Buprone Government should not be asrociated with any
particular Provincial Government. he ramoval of the Government of Indin is, therefore, a
measure which will, in our opinion, materially facilitate the growth of local sclf-government
on sound and safe lines.’

“ There is absolutely no ground, my Lord, for apprehension that the result
of this policy; ¢ can only be to lead through disruption to disaster, * as prophe-
sied byiLord Curzon. 'I'he connection gf Britain is so beneficial and necessary
to this countey that it is the ambition of India to grow under tho eegis of
Britain.to a delf-governing member of the British Empire, like the colonies.
There is absolutef no cause to attompt to wriggle out this position so clearly
defined. This is Eut & bare minimum of the immediate requirements of the
country for its healthy and progrossive development in the future.

* It is because this first stop in the direction of popular autonomy is cournge-
ously laid down by the Government of ‘India that the transfer to Delbi, how-
ever dvantageous and however costly, is welcomed by the intelligent

licin all. parts of the country, even by distant Madras, which is now

urthef;removed from the now capital. We hope, my Lord, that this policy
will ba;li!tea.dily and courageously pursucd by the Government of India.
¢ ‘“Already, my Lord, attempts are made in some Provinces not to brin

me of the items in the Provincial Budget under tho serutiny of Provincia
sgisldtive Couxicils and carry out the intontions of the Government of India,

o point out in the Resolution of the 15th Novombor 1909 that ‘ members will
futirg take a'real and active part in shaping the financial prou[;osals of the

r.’ 4Thus some items arc not allowed to Lo examined by the Lugislative
unocgl, 1as iny Madras, when the Finance Committeo meets or whon the
nangiak Statement is discussed, on the ground that they are under corre-
spondenco with the Government of India or the Sceretary of Btate. 8o also
itbms i’enterod in the rovisod budget ostimatos escapo the scrutiny of the Council.
Siunilarly, the details of the expenditure of the large sums of money placed at

the disposal of Provincial Governments undor the bead of Education and
anjtation do not ‘pass under the review of the Legislativo Council. I urgo that

these sums should not be handed over to Provineial Governments until definito

ploposalst appioved by local Ixsﬂs:lutive Councils aro placed bofore the Educa-

. tipn Department..; I submnit, my Lord, that opportunity should bo taken, when

révising the regulations and rules under the Councils Act. to romove all doubts,

so, ‘that  Logislative Councils may havo full powers to deal with all the items in
¢ Budget. -1

e aad - A S S

’- T shall Acw'turn to that large and important department of the Btate, the

Army, which’' ¢osts s something liko thirty crores of rupecs, and over which

Cd u
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Ilis Excellency Sir O’Moore Creagh presides with such distinetion. T may
tako the liberty to mention that, in conneetion with tho Royal Visit, we fondly
hoped also that an announcement would be made, {hrowing open in some
measure commissions in the Army to qualified Indians, ea]accmlly after the
_ Proclamation of the latoe King-I I Peror in November 1908 recognising ¢ the
valour and fidelity of my Indian troops’ and exypressing his ‘high appr cciation
of thclr martial instinets, theirisplendid discipline and thoir faithful readiness for
service” My Lord, tho mart:ml talent in tLe country finds no scope under tho
prosent a.rmngemcuta of the Government, who scom 1o consider so far that their
duty is confined only to the: intelloctual and cconomic developmont of the people.
Thoy are ahsolutely excluded from all positions of trust and responsibility in the
Army, and tho highest places fo which they can hopo to rise aro. thosc of Subn-
dar-Major and Risaldar- -Major. Without referring to the military opinion on
thesubject, T may say that oven Mr. Chirol, tho author of Indian Ug;rest ‘favours
a cautious scheme for opening: carcers to Indion in the Army. Ilo says:—-

‘1t is o strange anomaly that:at.a time when we have uno hesitation in introducing
Indians into our Executive Councilg, those who serve the King-Emperor in the Indian Army
con only rise to quite subordinate rank . .  Under the present conditions the Indian Army
doos not offer a carcer that can attrdet Indiand of good pusition, though it is just among the
lahded aristocracy and gentry of Indlia that military traditions aro countinued with the uh*ongcst.
traditions of loyalty....Some of the best military opinion in India favourm, I believe, an experi-
mental scheme for the gradoal promotion of Native officers, carefully ecleeted and trained, to
field rank in a certain number of regiments which would ultimately be entircly officered by
Indians just in the game way as.a cprinin nuinber of regiments in the Igyptian Army have
always been wholly officered by Egyptians.’

¢ “My Lord, the question has been hanging firesince tho time when His
Royal Highness the Duke of Connaught was in command in this country.
An Imperml Cadet Corps was! ostablished during the time of Lord Curzon
and a training school started 4t Dehra Dun for the purpose. But so far, no
Jm have been taken to utilide the military talent in the ocountry and give
ians cbmmissions in‘the country. I trust that during the term of Ilis
E"xcallency the Commdnder-in-Chief, iwho has Dbeen identified with India
diring the past forty years, we shall havo the pnvllcge of assoclatlnv his name
with this much:n 33 and long-delayed reform.”

. The.Hon’ble Ra;a‘of Parta,bga,r% “ My Lord, tho yem that is drawing
to a' close has heen exgeptionally foftanate for India and its teeming millions,
It has been renderdd auspaclol}lv gndiilnportant by reason of tho most gracious
visit. of our Scwcrcwn jand ﬁhax Queen Empress and the Coronation Durbar
-held at Delhi.. ,Thi t,pa'ch-mnkmg évcnt has evoked demonstrations of loyalty
and ‘devotiont wh:fh stand unparallelled in the annals of this land, The im-
pression which ithe Roygl Visit has left upon the country will largely conduce
to ‘the social: and matorial progress of its people. The gencrous announcements
made-at the grand Durbar have touehed to the quick the heart of India and
had | the effect of fiirther strengthiening’owr ties of loyalty to the British throne.
My Lord we are fully cognizant of the'manifold blessings which our country
ciijoys undor tlie Btltlsh. 1'111(., and our scnse of devotion to the porson of our
King is inborn, . -

©j“The transfer of tlm capital’ to Ddlu will bo bencficial and admntac;cous
to tho publio interast, a.nd will fablllfﬂ.t? to a very high degree inter-communica-
tions between the ‘Impc'rnl and I’rovmcml Governments.

“Wo had houmcum crops and good rains and can safely hope for a bright
future.

“ My Loxd, it 1s a huppy 510'11 of lie times that our attention is now heing
turned to indubtriek” oflier than agriculture. There is no_doubt that agri-’
culture has Leen our chiof m(lush’y and will remain so, but decndm , 15 we
. do, on the merey of the MONSO0DS in matters agr lcu]luru] the dev L]opmcnt of
. other industries will savé un}lmus ol our poor countrymen from starvation in’
the years of had monsoons.

“Bdueation an:l sanikation mu receiving our fullest attention and are
chiefly' the miost erying needs at the 111 ‘osent time.  No count ry in the British:
Fapire stands  in 'flt‘l.ll'_ need * sanitary reforms and progress than
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India. Whilo other countrics havo adopted improved methods of sanitation,
wo have lagged behind. In the menntime sovoral forces are at work which
are decimating our populntion. There are, of course, clear indications ihat
the Government of India have come to realize the gravity of the situation
and have applied their serious thought to tho solution of this problem. 'L'he
creation of a Bacteriological lepartmmoent, the inauguration -of an Indian
Research Yund and the holding of Sanitary Conferences—all point to
the desire on tho part of the Govérnment to combat the ovil. The
allotment of . 85 lakhs of rupees, of which 10 lakhs are cnrmarked for® the
Ceontral Rescarch Institute for works in public hygione and for the estab-
lishment of a school of tropical medicine in Calcuttn, is a practioal proof of
such desire. ‘The money spent on research work is no doubt well spent. India
is already so sorely smitten by plague and malaria that the appearance of a
new disease such as yellow fever or kala-azar would indeed be a terrible
misfortune. But above all wo want a well-organised and properly trained
sanitary staff I would also vemture to submit that in order to achieve more
satisfactory results the people themselves should be made to realize the im-
¥ort.anoe of domestio sanitation and hygiene, and u scheme should be discussed
or the removal of the utter ignorance of sanitary laws which pervade the
masses, i

“ { Lo#d, Your Fxcellency's weighty pronouncement at the last OConwvo-
cation of thd Oalcutta University in regard to the future policy of the Goy-
ernment in the matter of education, the liberal grant of 650 lakhs for truly
popular education announced at the Royal Durbar, and the assurance to supple-
ment the samné in future !ears on n generous seale, are the surest guarantfac of
our national progress and are clear indications of the fact that some day, distant
though it may be, ignorance and darknessin the country will give place to know-

"ledge axd lig| our Lordship’s recent visits to Calcutta hostels with those of
last ﬁeeir haye been immensoly npfreciated and adwived as showi Your
Bxcelloncy’s deep interest in the welfare of our rising generation. e can

[
¢
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but express our profound gratitude for the enormous good to our land within
the short space Your Lordship has been the controller of our destinies.

“ My Lord, dealing with the Provinci:l interest, I beg to submit that
the United Provinces want the protecting help of the Bupremo Government
in the inattef of the development of their natural resources. They want
o miore liberal grant of money for irrigation works to protoct arcas which are
drought.; But above all they want what is their duo—a liberal grant
i share of theit incomo to be spent on education and sanitation. Both
jemes 'whicl tend to the intcllectual and physical development of the
ve suffered for want of funds. The Government and the people both
arefunagimous in' their demand of a just apportionment of land-revenue raised

:in.fhosefProvinces to bring them on a level of equality with the sister Provinces,
I tiust $hé' Government of India will givo their duc consideration to the claims
ted Privinces.

i !

‘Lord, Ij,bn_ béhalf of thoe Talukqdars of Oudh, whose suffirages I have
§ dt to rdpresent, I beg to expross my sincero gratification and warm
atitude for Your Lordship’s assurance to respect their rights and maintain
r. phivileges, "and I, as their spokesman, beg to assure Your Excellency
p in{ future, 'as in the past, they will continue to co-operate with tho
Goyernment in all measures caleulated to promote the well-being of the
couptry,

. Tff]&f}r Lord this ycar marks the close of the first triennial term for which
‘thig' Oojingil was constituted under the new scheme, and it is our special prido
toidook back to-day upon past years during which a new cia has dawned upon

ithel country due to, tho policy of harmony and concilintion enunciated by
bl G?ovg nment of -India. In conclusion I heg to congrafulate the Homn’lilo

inistér on the caution and foresight displayed by him in deal-

ith ? narcial problems of this country and on the surpluses ho

"ha88 beeil #ablé { o/ announce. The policy of economy hich | he hag

iruﬁ_"tgllril_té("i_‘- st tbsult in o substantial saving which can he well -utilized
b et : u?2

-
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in the realization to a full measure of Your Lordship’s cherished desire, nm’ncly,
tho improvemont of cducation and sanitatiof.

“ Last but not the least I beg to express. my sincero appreciation of the
super-cxcellent sorvices done to the finance of India by tho Hon’ble Sir
James Meston, whose richly deserved elevation to the Licutenant-Governor-
ship of the United I'rovinces has been hailed with feclings of unbounded joy
all over the country by the I.’resa and the public alike.

“ My Lovd, since it is the last sitting of the Council in this old capital of
ours, T cannot help offering my sincore wishes for the growth and development
of Calcutta under the fostering care of its new Governor, and at the same time
hope that our new capital W_'ilich has been created by the Royal Command at
Delhi will very soon expandinto a city worthy of the Imperial scat in India.”

The Hon’ble Pandit I{ dan Mohan Malaviya : “ My Lord, I cordially
join the Hon’ble Mr. Gokhale in expressing our high appreciation of, and
gratitude to, the Hon’ble Sir James Meston for all the assistance we have received
from him in doing our work! in this Council. If I may add anything to swhat
has been said by him, it i3 ohly to give expression to tho groat satisfaction with
which the appointment of the Hon'hle Member has been hailed in the United
Provinces and the decp gratitude the people there feel to Your Excellency’s
Government for having given us so able, sympathetic and broad-minded a Iieu-
tenant-Governor as the Hon’ble Momber. We all join, my Lord, with the Hon’ble
Mr. Gokhale in the’ hope; that, aftor serving the full terin of Lieutenant-
‘Governorship in the United Provinces, Sir James Meston will come back to
the Government of India as;)Finance Member to help forward the scheme of
financial improvement on which he has laboured so long and so ‘well. I also
-join in expressing our. gratitude to the Hon’ble Sir Guy Ileetwood Wilson for
*all the:assistance he li giv§n us, and I trust that he will como bagk to us fully
:restored to health to promote the intérests of India for the full term of his
~office. : ‘ - ;
“My Lord, the {proposal that :has Leen put forward by the Hon’ble
-Mr. Gokhale r'ega.rd_"gug the appointment of a Royal Commission to make a
. comprehensive exanmination'of our financial position and to recommend a definite
financial policy.is oné which déserves: the carnest consideration and support of
the Government: ’ Lord, Irhope it will have that support, and that a Royal
i Commissioni willlin due time be appointed to deal with the, fundamental ques;
"tions of finance W hic]?zMn .Gokhale has suggestod. But even before that is done,
‘and in the immc iate.present, there is one pressing financial reform to which I
would: invite YourjLordship’s 'attention. Last ycar both the Hon’bl¢
Mr. Gokhale and myself urged the nccessity of reviging tho financia]
‘arrangements which exist  between the Imperial and the 'Provincial Govern-
‘ments, and of phtting them ‘on” a sound Dbasis. It is undeniable that the
“unitary systom ¢which has prevailed so long has proved to be unsatisfactory in
i 50 far as the devglopment of the Provinces is concerned..  Under this system
‘the Governmeny of India have commandad the resowrces of the entire country.
- They have madd allotihents .in ‘such measurc as they have thought proper
to the various Lbcpl {Governménts td meet Provincial needs. The allotments
have been madgfon no principle,’ The result is that four-sovenths of the total
revenues of the country are heing spent on Tmperial purposes and about three-
sevenths only for Provincial purposes.  Thus the Avmy Dopartment and other
, objects which ' havel heen considered Imperial have received all tho financial
support which théy hava asked for, and have tourished ; the nceds of the people
in matters which dirdetly affect their welfare have not roceived half as much
support as they deserved.  This “has sadly stood in the way of amcliorating
the condition of - the people.  "And so long as this system lasts, it will not ‘be
possible to do full - justice “toithe most pressing popular requirements.  The
time . has - therefore come, T submit, when the Government of India should
sreplace this unitary system by a!federal system of Provineial finance. {A
great deal Das been (?fme ‘{o ‘pave the way for this reform in “the
principles which “have been laid  down by the Government of India
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India to regulate financial soltlements between the Government of India and
the Local Governments. The first of these priunciples, as it was stated bofore
the Royal Commission by the Scerclary to the Government of India, is—

“that the Government of Indin shall retain cortnin  administrative services which it is
inexpedient to band over to Provineiul Governments, and that they shall reserve the revenue
fromn those services and such a ehare of the other public revenues as shall Lo adequate to the
expenditure falling upon thew.

“ Now, my Lord, the expenditure falling upon the Govornment of India is
principally confined to the army and to a few services which are directly under
it. This expenditure has reached such a high limit that it cannot require large
additions from year to year. ‘o meet this expenditure the Government of
India might reserve to itsolf the revenue which is derived from what are called
the Imperial heads, and to moct the expenditure, which would not he met in
this manner, uire the varions Provincial Governinents to make a rateable
contribution based on a definite and reasonable principlo. ilaving securod
this, it should leave tho whole income from heads which aro at present
shared to the Provincial Governments. TUnder the existing system, tho
Government of India has at its disposal an unduly large share of growing
revenues, and the Provinces have consequontly an inadequate share o
such revenues at their command. Tho result is that after mecting Imperial
expenditure the Govermmnont of Indis is in tho unsatisfactory position
of having lm;io surpluses on ils hands and of finding it nocessary
to distribute them to the various Provinecs. And this it does without any
definite principle. The result of this has been that some of the Provinces have
received a or measure of support from the Governmment of India than other
Provinces. My Province unfortunately has suffored most under this systom,
and I submit that, not only in tho interest of the United Provinces, but in the
interests of all the Provinces of India as n whole,it is necessary that tho system
should be sltered. Not until this is done, my Lord, will tzom bo sufficient
funds available to Provincial Govornments to devote to the systomatic improve-
ment of the condition of the poople, and that condition loudly calls for more
attention. 'We are all deeply thankful to Your Lordship’s Govornment for the
grants that have been made for education and sanitation. It has given us great
satisfaction to know, my Lord, that these subjocts aro dear to Your Excel-
lency's heart, and while wec feel grateful to Your Lordship for what hes
heen done in this direction, we Tmpc and trust that inoro and inore will
be done as time goes on. But it is my conviction, my liord, that, until the

resent system of financial airangement is altered in the way suggested nbove,
1t will not be possiblo'to sccure adequate and continuous sapport to the eause
of education and sanitation for all the various Provinces of India. The grants
that have been made arc large, and, buing so, they have ealled forth much
ratitude. But the needs of educalion and sanitation ave very muech larger.
t the Government of India is fully alive to this fact isclear in all tho
utterances that have been made on its hehalf, notably in the imoportant utterance
made by the Hon'ble Member for Education. He has su.ixo that tho Gov-
ernment of India are profoundly dissatisfiel with the present rate of the
ress of educntion, and desire {hat that rate should be greatly accolerated ;

t they are determined to combat ignorance and to cxteud the blessing of
education through the length and breadth of this ancient land ; hut this can only
be done if adequate provision is mado for funds to do so, and that provision
will not be possible unless Local Governments are put in charge permuanently of
larger shares of growing revenues to be specially devoted to the purposes of edu-
cution and sanitation. My Lord, I need not dwell upon the great need of doing
more in both these directions. The progress that has been made and the progress
which we hope will be made with the grants made for the purposo, is as nothing
compared to what remains to be done.  The people arce sunk in ignorance, and
they are exposed therefore to the evils of ignorance and its concomitants — povorty,
wisery and suffering. In the ficld of sanitation there is even a grenter doal
to be'done, and we should not hope to seo it done merely with the help of non-
recurring grants made when a surplus in the hands of the Governmon: of Tndip
make it possible for it to made such grants. No, my Lord, if the situation is to
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be materially improved, what is needed is that larger sharos of growing rcve-
nues should be sllotted to Provincial Govenments, to spoend rogularl from
year to year and indopendently of whether tho Government of India may or
may not have any surplus in their haunds in any particular year. Thero is only
one . other suggestion which: I beg to lay {efore Your Excellency and the
Oouncil to-day for amecliorating tho condition of the people, and that is that tho
Government should stron?l:.le the people a little to fight their own economic
and sooial battles, As veo said gefore, it is no doubt a matter of deop
thankfulnoss that the Government of India are finding more fundsto holp thom
to do so, and we hope that as time goes on the Government will find more and
more funds for the purpose. ;But, my Lord, no amount of funds which may be
found will bring about the desired result unless the co-operation of the people
is enlisted in the cause both pf education and sanitation. In order that this

. might be done, I bog to suggast the formation of village-panchayats throughout
e country. That is a mepsure the importance of which cannot be exaggo-
ted. At the present mement the people are ina very sorry plight. In
numerous places they are gxposed to malaria; in numerous, villages they do not
ot even good water to ‘dmnk; in all but a few places- there is no system of
ﬁainnge worth speaking of, iIt is not at all surprising that, living as they do,
the people fall eagy viotims td plague, cholera and other devastating diseases, that
they die so largely from prévgntible deaths. When we look at Caloutta, when
we look at the head-qu: of Government in the different Provinces, and
(lsgmpara their sanitary ¢onditjon with the condition of the villages around
em in 'which the great bulkiof tho people dwell, we may well be rominded

of the great duty we ows to the people to secure to-them the elementary benefits
of sanitation. ft"is high time that fore should be done in that direction
than is being done. I subnjit, my Lior
‘be taken towards this enfl is to

- sdmd initiative,,and to Place shme fun
. ebcourage them 'to combat |the evi

, that one great effectual step which
ate. village-panchayats, to give themn
in. their power and thus to help and
of ignomnoe and insanitation. My

Xoord, the Government thas Leen laboiring in many directions to help the :
. people; the Government hafs.s_tartédﬁ Agricultural Banksj it has helped to .
ofganise Co-operative Credit Socipties fgr ¢ benefit of the agrioultural classes,

and: much good has Tesulted from, these socictics. But the ignorance of the
people proves to be a gﬂ"sat difficulty atjevery step. If malaria is to be fought,
- 1fi quinipe 'is to be distributed, difficulty is experienced in doing it because
-of t igEofgné‘a ofi the pegple. . 'he}u{ost elementary measures of: sanitation
afeé fsom _timési viewed gwith': u 'i@iorif and distrust. All this will be avoided
. if; there ﬂrg:‘@qgﬁtﬁﬁedf egular _vj,ﬁa.gé-%anchayatsto which the clders of the

. village, meh. in Who! 'the‘jpe@" 16 jof the village have confidence, should be
" appointed. - It should bd their dity to jexplain to the people the advantages
o? the' medsures hiqﬂ ‘the Ggveérnment may introduce for their bonefit, and

also; to represent tojthe.Governmont thé nceds of the people, and to adopt and °

e

tect then} from diseq;se and to promote their welfare.

: * 'i_‘c MyLord, Lbeg to lay this;l,ﬁ_.imbie suﬁgestion for the consideration of the .i
¢

Government.” [ -Eliope!ﬁtggwill hﬁi&bﬁs{dcrc and adopted to the great benefit of

* the people and tho fzreat advantage of good government.”

_ fiThe‘Hon’ble'RaJél' of Kﬁﬁuﬁ&n’l said :  “My Lord, it is my ploasant
; duty to:congratulate thc Hon'ble Financo Member and Your Excellency's
¢ Government on tlic: vgry_-{sa_tia,{a;}@qr}r;Budgct that hoe has . placed before this
* Council. It rocords'a year of plienomenal progress and prosperity. It shows
¢ that;, the. revenuo for the.iyear;

: cdrry out with tho' cgnsent of: the people such measures as may be neoded :

/is ; botter by nearly 33 millions, that tha

- oxpenditure has  dgereased; by a oyt 13 millions, leaving a surplus of over .
% 23 millions... This 1s & result “which, 4y the Hon’ble Finance Member points,

% out in his very intoresting jspeeeh, ','ﬁou d not have been attained, but for the :

_ _ I tho‘seiisonal ouflook in the closing months of the past year,
|+ 48 if natuge herself:had résplved” tog indko the year of the Royal visit one of
- unalloyed happiness for thé rejoicing millions of this continent. T

T vy e

7 dedtatio changy iii the.‘,se_ijsbﬂa};}mil

1
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“It is my next duty to oxpress for myself and on behalf of my consti-
tuency our decp thankfuluess to the Govornment for the abolition of the
vopriotary village sorvice ocss.  The discontinuanco of this coss at this timo
18 all the more gratifying to usin that it has heen cffected at a time when,
according to the Hon'ble Finance Membor, tho Posii.ion of the Government is
not such as to justify any important remission of taxes. Durjing the last five
years, both in tho local Council and in this Council, I have pointed out the
unjustifiableness of continuing this cess; and I have no doubt that its abolition
will be felt as a special boon by the zamindari raiyat and all those interested in
his well-being.

“T1t is o matter for sincero gratification that the Government have been
able to cffect considerable economies in all directions, in pursuance of the
sssurance given by them when the Hon'ble Mr. Gokhale brought forward
his resolution about retrenchment in public expenditure; and the Government
is to be congratulated on their having taken the Council into their confidence
by giving an account of what they have been doing in this direction till
now. ~

“The noxt remark I wish to make is about the very judicious way in
which the Government havo utilised the year's large surpluses. Education,
medical and sanitary services, agriculture, have all received proper recognition.
It is the policy dofinitely put forward bir the Government with regard to the
first of these, that is, education, which, I bolieve, will be most appreciated and
approved by the countr{. It is n matter for sincere rejoicing that the Govern-
ment have committed theinselves to a policy of extending popular education.
They have set apart the very handsome amount of 125 lakhs for next year for
educational service. The public are rcally thankful to the Government for
their liberality in this respect, though, of course, ﬁroat headway has yet to be
made in this direction. It is to he earnestly hoped that the Local Governments
will make vigorous efforts to utiliso the large sums placed at their disposal
carrying out a definite programme of educa.tional.an sanitary reform without
needless delay. I cannot leave this subject without thanking the Hon'ble
Finance Member for the very handsome compliment which he paid the other
day to our much respected countryman, the Hon'ble Mr. Gokhale, for his in-
valuable servioes in the causc of popular education. It is to be devoutly hoped
that the vigorous extension of elementary ecducntion among the masses will
speedily pave the way for the attainment of the object which my friend, the

on'ble Mr. Gokhale, has so much at heart, by showing the benefits of educa-
tion to the masses and thercby creating in them a real desire for it, by bringing
into existence the kind of vernacular literature which will be most suitable to
them, and by the creation of an adequate su{)ply of trained teachers fitted for
the responsible work of instructing the popular mind. I venture to add that
the money which the Madras Governmont has prolposed to spend on the estab-
lishment of Govornment model schools in our Presidency may be far more
usefully spent on elementary education, in view of the extreme disfavour with
which that scheme has been reccived by a large mass of enlightened opinion in
the Presidency. It is very widely believed that the change in the educational
policy of the (Fovernment, indicated by the establishinont of expensive Govern-
mient model schools, would be highly detrimental to indigenous educational
ondeavour.

*In this connection I cannot help bringing to the notice of the Government
the very wide dissatisfaction prevalent in rogard to tho existing grant-in-aid
code. I earnestly hope that nothing will bo done to discourage private effort
in education, and that, in respect of gmnta, the Government will adopt a
miore liberal policy. The mention of my Presidency leads me to make just one
more remdark in regard to the favour which the Government have shown to
that Presidency in the present Budget. I am sure that the substantial grant
of 26 lakhs in aid of the Madras water and drainage works, though but a third
of what the Madras Corporation applied for, will go far to allay the fecling
which; _ha'ggrown up among us that the claims’of our Presidency do not raceivo
the same Yecognition from the Government of India as those of other Provinces.

I venturo to express tho hope that this grievance of. the Southern Presidency
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will not long remain unredressed, that the needsand claims of its peoplo, whose
level headedness and sleadfast loyalty have been so conspicuously displayed in
the troubled times now happily past, will be ore and gnore recognised, and
that greater cncouragement and better opporfunities of advancoment will he
given (o those who are bearing the burden of the administration in the
Province.

“ The announcement of the methods by which the cost of the new capitalat
Delhi is to be met, that is, partly from loans and partly fromn surplus revenuess
has cvoked some severe criticism both in and out of the Council. It has been
said that the effect would bo 10 conceal tho real cost. of the construction of the
capital from the public. While it is difficult to understand how this conceal-
ment can bo suceessfully cffected, T fail to see how the method proposed can be
otherwise than suitable and heneficial, as it will best enable the Government to
adjust means to cnds without serious interference with the normal course of
cxpenditure in other directions. And I venturoto add that, in my humble
opinion, the idea sthat the future genorations should alone be saddled with
tho cost of the new capital is, to say the least of it, not a very commendable
one. :

“ My Lord, probably the most important lcgislative measure of the
resent session is the Qo-operative Societies Bill which beeame law the other
day. Tho alterations embodied in the new Act, such as the abolition of the
statutory distinetion between iirban and rural societies, and the rclaxation of
certain restrictions imposed by the old Act, will largely facilitale the rapid
spread of Co-operative Credit Societies, with the result of perceptibly raising the
condition of the vast numbers of agricultwrists and artisans of limited means
throughout the country.

“ My Lord, one word moro and I have done. Dealing with the Budgot

Estima.te_ for 1012-1913, the Hou’b]e the Finance Member has told us that our

rospocts to-day are excellent,and that we have every hope that the brightness
opgour outlook will continue. ! I am sure that cvery one in the Council will
join in the hope that the coming ycar will fulfll these expectations, and that the
next year’s Budget will'bo as'good a record of progress and ‘prosperity as this
year’s has been. ”’ o

- The Hon’ble Mr. Mudholkar: ‘¢ My Lord, this is the sccond year since
the constitution of. thejonlarged: Ligislative Councils on the new basis that
this Council . has the ‘satisfaction. of ! congratulating the Governinent and the
]E!onfh_lc the I"i'na'n‘pc Member on“a prosperity budget. Wo have not only the
opidm’ windfall a! secdnd time due to unprecedentedly high prices obtained on
restricted sales; buf an gmprovement in revenue almost all round accompanied
by :substantial reductions in expenditure in very wany dircctions. During
the! diseussion on the Winancial Statement 1 tendered my acknowledgments
to Government fm'; the dfforts which are being made by the several departments
to ‘ecut down unnceessary items. The emphatic and reassuring declaration
made by Your'LorilshiIr in your speceh of last yoar is hearing fruit.

y & At the samgq timg, my Lord, it is not superfluous to point out that while
wo*have to:be thankful: for- what has been accomplished, wo must not forget .
that much still rempaing’to bo done apd that we can never afford to relax
our.vigilance. {1 ’ '

S Mhe elose \{f:itt:h,_'sci‘utiuy “and contvol of the Head of the Government
and of the Finance Department are as needed as ever, and  tho serious respon-
sibility which lies on the'members of this Cownneil has ever to boe borne in mind
by them.  With all'the vigilant guard which was kept by the Hon’ble the
Tinance Memberfand his able -and: gifted lieutenant, whose well, deserved:
clevation to the chiefship of: a; Provinee has given unalloyed pleasure to all
his colleagues in this Council, the natural tendoney of expenditure to inerease
and of waste and ‘irrcgular i payments, to creep in could not be completely
repressed. - The Bxplanatery Memorandum and the A ppropriation Roport issued -
the ofher day afford soine enrious instances.  The expenditure under the - head
¢ Geéneral Administration'in® Tndia,” which stood al 201 lakhs in 1908-09, notw
stands at 2338 lakhs,  The inerveasg to 211 Iakbs in 1910-11 is explained on

LI



BUDGET. 687
[257t Mancn 1912.) | M7, Mudholkar.)

tho ground that additional oxponditure was nocessitated by the new Council
schemes and the formation of a now Department of liduention. Tassing over
1011-12, whon a crore and 20 lakhs wore roquired, mosl of_it in connce-
tion with tho Royal visit, the Delhi Durbar and the Coronation colébrations,
we find that the Budget for the coming year estimates theso charges at
233 lakhs, that is, 22 lakhs morc than the actuals of 1010-1 The groator
part of it is explained, but still there remains a portion which scoms avoidable
oxpenditure. There would scom to be too frequent a resort to putting officers
on spocial duty. The nocossity of the propricty of many of theso s{:ecial
appointments arc not obvious to tho umnitiated. I can understand tho
appointments made in connection with the Prices Inquiry ; but vory many of
the others both in the Imperial Socrotariat and in the Provinces stand in nood
of justification. Let us boar in mind how greatly strengthonod our Scerotariats
have been. Not to go vory far hack ; tho oxpenditure undor this head stood at
186 lakhs in 1908-07, thatl is, after tho ¢strengthening’® operations of tho
riod of efficiency 1899 to 1005. In 1909-10 it advanced further by 13 lakhs.
n 1910-11 came the formation of a new Departmoent ; and 1812-13 will soc
tho croation of a new Province. With the groat incroaso in the permanent
staff which has taken place, appointmonts on special duty scom hardly to bo
called for. My Lord, there is a beliof that somo of these appointinents are made
simply to enablo an officer {o mark timo till a suitable post 1s available for him.
The matter is ono which would I hope reccive close oxamination from the
Finance Department. ’

“ Anothor quarter to which I might be pormitted to diroct the attention of
tho Council is the heading ‘ Cost of Colloction.” Tho oxpenditure debitable to
land-revenuo has risen from 548 lakhs in 1908-09 to 5695 lakhs in 1912-13—
an incroase of 47 lakhs. The land-ravenue has incroased from 8,080 lakhs to
8,844 lakhs. The proportion of tho increase of oxpendituro is higher than that
of the revenue. incrense in the coming year over last year would be a little
less than 24 lakhs,

“ Bimilarly, in the Police charges thore is an increasc of 69 lakhas. I hear
in mind the explanation given in the memorandum of tho Hon'ble Sir
James Meston. :But with the improvement that has taken placo in the state
of tho country there is room tl:n- considerable reduction, ospecially in the
strength of the Criminal Intelligence Department.

“ My Lord, considerable saving in every departmont can be cffected withont
imzz:iring efficiency by a larger employment of indigenons agency. In the
statoment which was placed on the table of the Council on the 10th of January
last we find that the number of Europeans and Eurasians in ‘recoipt of salaries
of Rs. 500 a month and over was 4,466 in 1910, while there were only 02
Hindus and Mubammadans. With the great spread of education that has taken
place a far larger number than 924 can certainly be found capable of holding
those higher appointments.

“ In connection with this matter, my -Lord, I might be permitted to
mention that the country hoped that on the occasion of the Royn{ Visit stopy
would bo taken for throwing open the posts of commissionod officers in the army
tEIndians of loia.lt.y, position and merit. I hiad advanced a similar request in

he speech which I made at tho time of the Budget discussion in 1902. This is
o reform which has been long talked of. When Ifis Royal Highnoss tho Duke
of Connaught was in this country at the head of 1he Bombay Army, His Royal
Highness suggested the establishment of an Indian Sandhurst.  Nearly a quarter
of a century has passed since then, and Tndians ave, so far as their position in the
army is concerned, practically where they were then.  The admission of selected
Indinps to higher posts in the army is demanded as much in the inferost of
economy; as on the grounds of justice and high policy.

* There is one more subjeet to which T woull with Your Lordship’s per-
mission bricfly refer. The question of railway finance and railway working
has of lnlc,nt‘.tmctcrl considerable attention from the ecommercial community and
publi¢ists. Last yoar T submitted some considerntions to the Council on the
subject. ; Since then, and especially during the Jast three months, railway

E 1
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matters havo been very much to the front. ‘Lhis is a healthy sign. Railways
occupy & most important place in our social cconomy. The capital liability
on nccount of Stale railways at the ond of March 1911 was something like 482
crores. The interest charges alonc came {o about 83 crores, and littlo less than
b crores wero paid yearly in the shape of annuitics for the purchase valucs of
the company-made lincs taken over by tho State. Their value in affording
protection from famine and in the development of interprovincial and outside
trade is admitted to be of thautmost degree. Thoir oxpansion and improvement
are recognised as eminently necessary by all thoughtful pcoplo. At thesame time
it is clearly porceived that expansion can in the first p}ncc safely proceed on a
scale which is not boyond the capacity of the country, and that secondly it
must be based on business principles and procced on tho reasonable certitude
of the outlay proving remunerative in the not distant futuroe. My Lord, it has
become necessary to state thése truisms hecauso of the attompts that aro being
mado by somo outside commercial and financial magnales to accelorato con-
struction without sufficient reference to the financial capabilities of the countr
and the remunerative character of the projects. In view of the pressure which
is brought to bear upon Govornment, it is incwunbent upon the non-official
mombers of this Council as rfpresenting the interest of tho permauncnt residonts
of the country to scrutinisé every project from that 1Hoint of viow. The main
linos have alrcady been constructed. The expansion that is required is more in
the direction of branch lines and fecder lines and of increasing the capacitics of
the artorial railways. 'The present traflic congestion emphasizes the immediate
necessity of tho last. g

" “'While on ono hand wo have to guard ourselves against heing hustled by
outside pressure, wo have oun the other to mcot tho claims of various inland
tracts and districts for being brought within casy reach of railway communica-
tions and of having their niatural resources developod. The object can best bo
achieved by offering more liberal tering than the presont to private enterprise,
dnd encouraging tho formation of companics with rupec capital. The claims
of ‘tracts exposed to visitations of famine can be adequately met from the funds
available for protective railways out of the famino insurance grant. .

“ Irrespective of the branch and fecder lincs for which : private companios
have received concessions gnd’of the extensions which are being carried on on
oxisting lines, thero were more than 170 railways and tramways projected up to
tho enﬁ of December 1910. ‘Thé remunerative capacity of sume of tflcsa is open .
to question and of ithe fest varies groatly. Tndeed, thore are some big projocts !
about: which. 'seriqus thisgivings are .entortained. If these projects were to be |
carried out by:private companios on their own res %mnsi!j.ility, Uovernment might
well trust them td takﬂ' care of themselvos. But for m‘anﬁ; of the larger projects
the entire responsibility, will fall.on the Stato sooner or later if not from the
beginning, and in regard to the majority of the roest some liability will have to |
be incurred. The determination of the railway programme is in the competence -
of 'Government ; i but,it will be good for all it an opportunity is provided for
tho, various intorests injtho country to urge their views in regard to the samec.

¢ “The necossity of £ thorough discussion of the oxisting railway policy
botween the:. hwﬁl%of :t}:ldf':pqoﬁ d;and the Government has become obvious in '
g i

other directfons also. . :T'hough: the 8tate owns the trunk lines, and the liability
for.their cost and maintenance is upon the country, it does not receive many of
the advantages which! results from unity of ownership. Tho Companios to
whom the privilegg of working the greater number of those lines is granted aro in

thoir desire to promoto their individual interosts--a natural enough proceduro—
carrying on competition in such a way as to nullify the main (ﬁ)jcct.s of State
ownership. In the Resolution in rogard to railway froights my friend the
Hon'bld Sir Vithaldas Thackersey ‘and I pointod out the hardships and the loss ;
to which interprovincial trado and indigenous industrics were subjected hy the

¢ {raffic arrarigemonts ol tho rival way. I would here indicalo merely some of

* tho financial disndyantages rosulting from the system.

e

~ "' [n the wovdmont of goodsit is not tho shortest and most convenient *
route by which a* Company where' {raffic originates despatches a consignment;,
It adopts that which would give it the longest lead, though this might be a ’
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circuitous ono when a more direct and shorter routo over another railway was
available, Thus the most dircet and shorlest route for the conl of Raniganj or
Jheria to Lahore is by tho Oudh and Rohilkhand Itailway vid Mogalserai and
Saharanpur. But tho East Indian Railway adopts tho vouto vid Allahabad and
Dolhi, which moeans an addition of 35 miles, and the Boengal-Nagpur Railwa;
adopts the Bilaspur-Katni routo though this involvos fransit over 380 additiona
miles. This moans an additional haulage charge which is Rs. 28 por mile for
a goods-train on the East Indian Railway and Rs. 2-6 on the Bengal-Nagpur
Railway. In addition to this oxtra burdon which falls on the coun thero is
an unnecessary longer omploymont of goods wagons on the East Indian Rail-
way. One day for going and one for returning are lost in tho case of each
truck ; on the Bengal-Nagpur Railway 18 to 10 days for tho two journeys.
Thore is a favourite complaint ahout tﬂc deficiency of the rolling stock, and
here we have ono of the causes which bring about shortage of waggons,

“ Bach Company regards itself ns a separate unit and budgets for its
requirement without reference to the fact that the rolling stock being the
i:roperty of the Statc ought to constitute the common property of all. res

ave been spent in recent years in making additions to tho rolling stock—the
allotment in 1909-10 was G} croves, in 1910-11 466 lakhs. There is here a
considerable scope for cconomy if we keep evor present befors us the fact that
the Btate is the owner of thesc railways.

“ There are several other matters conneoted with railway finance nnd
the more economic working of our railways which, though very important,
cannot be satisfuctorily treated without dealing with the gonceral question of rail-
way policy ; and into this question it would not be convenient to in a
discussion on the Budget. q.{ have left thom out for n more suitable oppor-
tunity.

“ Well, I have pointed out some of the shortcomings; but I must again
ive my testimony to the excollent work which has been done by the Railway
epartment of the Government.”

The Hon’ble Maung Mye: “ My Lord, this is the first session of the

. Imperial Legislative Council which I have had tho honour of attending, and I
do not want to take up much of the Council’s time; but I have & few remarks
to make on financial and cducational malters connceted with the Province
which I have the good fortune to represent. Burma is a backward Province.
It cries out for development. We have often heard people say that capitalists
are unwilling to invest their capital in Burma for want of hetter communica-
tions and transport facilitics, and in conscquence the natural resources of the
Province remain undeveloped. Burma has a very unfavourablo financial settle-
ment, and the grant of 20 lakhs for roads, though we are grateful for it, is &
trifle compared to what we have lost on the financial settlement and is wholly
inadequate for our requircments.

. “The Government of India has given 60 lakhs of recurring grants and 65

" lakhs of non-recurring grants for cducation and 85 lakhs for sanitation, agricul-
ture and rescarch—210 lakhs in all.  Out of this we only getabout 11 and
Bepgal about 56 lakhs.

{ «“Money does not go so far in Burma as in India. If §mntﬂ are distributed
merely in proportion to population, we do not get cnough. My people pay
hedvy taxes. We pay Rs. 5-4 per head of population ; the United Provinces
Rs: 2 and the two Bengals and Behar pay only Re. 1-4 per head of population.
We arc paying more per head and should get more per head in roturn,

" “Now I come to oducational matters. We arc anxious that a university
should be established in Burma. We want this donc particularly now that
Caloutta is becoming a mere Provinecial town. The Governmont of India is
going away and the Beharis and Qorias arc going fo Putna. Then the Dacca
University, will take away the Eastern Bengalis.  So only a very small number
of Bengalis will be left to manage the Calcutta University.

¥ « Tt id not proper that Burma should be under Calcutta any longer. Wo
ard a separnto people and wo want to develop on our own lines. It is true
there are not many colleges in Burma, bhut there were only two colleges in

' 12
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Bombay when a universily was glartod thore.  Loenl-intercst in higher eduea-
tion would grow very fast if wo had a wniversity of our own.

“There is a growing fecling in Burma that we do not come much under the
notice of tho Government of India and Burma suffers much from her
%eogmphical misfortunc. Perhaps if the members of the Government visilod

urma, they would understand the state of aflaivs better,

“Wo had hoped that thé Royal boons would have done something for us,
and while the Government of Indin is giving away lakhs of rupces to the other
Provinees, it is only right and proper that Burma'should also get a Royal boon
of recurring and non-rceurring grants for a university. Burma came late under
the British Government. 8he wants morce care and attention from tho Gov-
ornment of India."”

The Hon’ble Nawab Saiyid Muhammad : “ My Tord, I congratulate
the Hon’blo the Finance Minister for the excellent Budget he has presonted
to the Council, and also foir the sympathetic tone which pervades his statemonts.
The Budgot is, if I- may say so, in keqping with the spirit of the yoar, and
it is a singular coincidence.that the prosperity has beon attained simultancously
with the august visit of Their Imperial Majesties, in India. My Lord, it
is malter of immonse pleasure and satisfaction that tho unique and historical
event which it was India's'gqod fortuno to witness at Delhi, I mean Their
Imperial Majesties’ Coronation Durbar, was n great success. The people of
this country rejoice that .they had an opportunity of manifesting their
loyalty to their beloved Soveéreign in person, and they feel sure that His
L%jesty has carried with him happy recollcclions and the gratitude of his Indian
subjects. ' : _

© *“My Lord, sinco the Financial Statement has emerged from the committec
stage, Field Marshal Sir William Nicliolson’s Committee has started for India
to in%u.im ihto:the Army éxpenditure of this country. I trust the Government
of India will seo ‘the -absoldte mecessity of allowing a wider scope to this
Committee and afford all facilities for the thorough and exhaustive investigation

into the finances. of the Indian Army. Already great forces are at work :

against any possiblo rediction, but I sincorely hopo that Your Excellency’s
Government will  find "the Nicholson - Committee helpful in readjusting the
military finances of thig country: '

.“The next point, my Lord, is t-ﬁe.,.congcstio:x with railways. This has no .

doubt been -very prejudicial to the trade as appears from the published proceed- :
ings. both of the Bengal: and “Bombay Chambers of Commerce. Somo have |

uiged to bring outa triffic expert, while others want more money. The foruter
seems a. very rcasonable request, and thore is cnough scope for a real expert on
our railwvay systems. “As for moére ‘funds, the Railway Budget showed a
substantial lapse id the current year's allotments and no less than Rs. 162:24

lakhs is chact_:téd to lapse under the head ¢ Provision for the purchase of stores '

in Englan Ih C
ahd Industry Depdrtmént will be able to satisly us on this point ; but neverthe-
l)lgéed at thoir' dispoalf b

e My Lord, Iilj _
Preidency, thé educational and sanitary policies of Your Excellency’s Govern-
ment which has met with widespread approbation all over the country. It is

lessiit is cloar that the:Railway Board have not fully utilised the funds

our fervont hope that this:policy. will develop gradually and Your Excéllency’s -

name will be handéd down to posterity as the promoter of an era of noew life
in India in which*educition and “sanitation are destined to play a most
important part,” v . ¢ . Cory e
“The Hon’ble Raja of. Dighapatia : “ My Lord, before offering any remarks
on:the Budget, T bbg respectfully to observe that tho visit of Their Imperial
Majestios to .their; Indian Empiré has opened a new era for the peoplo of this
couetiry and has practicilly driven -jj,wu}r sedition and unrest from the soil. Th
wiémory of " Theit{ Iimperinl Majestios’ visit to this city of ours will for ever ho
treasured up in thé hearts of all mon, women and children of this Province,

T have 1o doubt that the Ifon’ble Member for the Commerce -

ke this ofipért‘;u;ﬁty to acknowledge, on behalf of my
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* Now tarning to the Budgef, I bug to offer my heartiost congratulations to
the Finanoce Minister for tho cheorful I?udgct he has been able to prosout hefore
the Council this yoar. He vory modostly calls it a no-change Budget,” but we
look upon it as a Budget of henovolence, reflecting vory great eredit and thought-

- fulness on the part of thoso who are respousille for it.

“ No doubt we wore looking forward to tho romission of at Teast somo of
the taxes that,worc imposed tho yocar beforo last in anticipation of the opium
deficit—prefotably that on petroloum, which affects the poorost in the land’; yet,
we have nothing to complain of, nay, weare grateful 1o the Government of
India for the mannor in which the surplus from opium windfall has been
distributed, and also for tho large grants made for cducation ont of the ordinary
surplus,

“ It will'be noted with very groat satisfaction that ever sinco the Hon’ble Sir
Guy Fleetwood Wilson has taken charge of the portfolio of the Finance Depart-
ment, military expendituro is steadily going down overy year, while grants to
education and sanitation arc mounting up by leaps and bounds, and we have
evory reason to hopo that they will go up still higher, as we have been assured
by tho Finance Minister limself that the amelioration of sanitation and the
wide and comprehensive diffusion of education would form the chiof featurc of
Your Excellency’s Viceroyalty.

“ I hopo'it will be possible for the Government of Bengal to devote a con-

siderable portion of the money allotted for sanitation towards the improvoment

of tho waterways and the supply of pure drinking water, wherever it may be
necossary. 3

“ Last I{Qar I méntionod about the necessity of constructing a railway line
connecting Nattore, Rajshayo and Godagari. 1 must confoss I am disappointed
to find'no ision for this railway has been inade in the present Budget,
though (I have reasons to heliove that this line is not altogether outside the
pro e. | I would thorefore urge the Government to include it at least in
next ypar's Budget. I had oocasion to point out in my Budgot sEoeuhes of
previous ngearh that this line is an urgent necessity as far as Northern Bongal is
concerned.

“ In spite of the difficultics in tho way, I would beg the Government
of India to :reconsider the question of the ‘construction of the line Dbotween
Daocca dnd Archa (a placo opposite to Goalundo). .As Dacca is going to be the
seoongﬁ‘ﬁpital of the new Proesidency of Bongal and tho seat of the Provinoial
* Government for about two months In the year, it would bo ensily scen how very
nepessary this line will bo in near future, specially when river navigation {s
gatmbre and more difffcult at loast in some parts of the yoar.

. Tt was widely expectod that somothing would be done at the last Durbar

to jna gurate the pjoli(z of granting commissions in the Indian Army to quali-
i sci%n_‘s, of Indian Chiefs and Nobles, and naturally it camo as a disappoint-
" mgnt when no ch announcement was made. I, therefore, venturs to hopo
- thit, with's view to further rotrenchmont in the military expenditure ' withont
iﬁiﬁilyénhfy,mat‘qﬁallyiimpairing officicncy, somothing might be done in this
difection. : B 2 '

u% ""-i\.a'gme coming from Bongal, I cannot holp foeling the deopost sorrow at

the thohght that this should be the last meeting of the Imporial Council in this
historie cliambed and ih this historic city, which is intimatoly associated with
thp foundations of the British Empire in India, and without meaning any disre-
epéet t6 any one I doplore the necessity for the chango of capital.”

'}/ The ;Hon'ble Sir Gangadhar Rao Chitnavis: ‘‘My Lord, the moral
effect bf ‘Their, Imperial Majesties” visit has far exceeded my anticipations of last
year, t:h;inkh Your Excellency’s thoughtful and excellent arrangemaeiits
af Delhi and 'it:heré. The Royal Presence ovoked an enthusiasim through-
out’ the? land jwhich proved once for all that the heart of the nation 'was sound,
and, that. the abfiorinal dovelopments of the past six years were hut passing phases
of5an :ix_-tigci&liﬁiq'embnt wholly forcign to the genius of the pgeople. “We orve it
to*our beloved ‘Sovereign that seditious troubles arc at an end, ﬁnc{) wa cheerfully
axnd thankfully lay to our heart the mossage of hope which IIis Imperial Majesty
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has so considerately communicated to ws. Theo hoons announced at Dolhi,
and tho substantial grant for tho promotion of cducation and the annual
stipends to scholars, so characteristic of the King-Emperor, give point to that
message ; they lay solid foundations for the intellectual and moral progross of
the people. _ .
“ My Lord, from the Hon'ble Sir Harcourt Butler’s reply to tho Ilon’ble
Mzr. Gokhalg's ?uesti(m about the details of the Durbar grant of 50 lakhs for
‘tho support of oducation, it appears tbat, out of 1hie 45 Inkhs Pmposud 10 be
distributed at once, technical education and industrial education have betwoen
thom only 2 lakhs, or less than 43 per cent. Even in this small grant the
share of industrial education must be the lesser of the two. I am con-
vinced moro than evor that small industrial schools suited to local needs and
conditions aro of paramount importance to our material advancemnent. Through
the operation of causes which we need not examine licre, our village industries
and the small industrios of towns are prostrated ; there is a general movoment
of the people from the villages to the towns for employment. Towns are bound
to grow; concentration of no ulation in towns is perhaps a necessary concomi-
tant of modern civilisation. fBut the decadonce of the villages and of village
industries is an economic evil, especially in an agricultural country like India,
which it is only meet Goverdment should make an earnest offort to remedy.
Thero is a pithy Indian :saying, ¢the stomach was made before the mind.’
The indigenous industrial arts should be revived and doveloped as a solution
of the difficulty of the emﬁty, stomach. I beg to acknowldge with thanks that
a systematic effort is now being made in the Central Provinces to revive the
cottage industries, and a sympathetic and energetic Director of Indusiries has
been appointed. . But Local Governments must necessarily depend to a large
oxtent upon the Central Government for liberal subventions.

. ** My Lord, notwithstanding the strong pronouncement of policy made in
arliament by the Under Secretary of ! 8tate on the occasion of the last dis-
dussion of the Indian Budget, we canbot abandon our faith in the officacy
and the absolute necessity of tariff protection for India. We must place before.
the Government our view of ‘the case, and with my sonse of British, justice and
Britain’s genuine desiré to consult the wishes of the Indian' people in natters:
of policy also, I cannot:believe that our prayers will always be vnheeded by
the Homo Government; and fhat thé future will not bring us tho rolicf we so
earnestly seek. In this: conngotion jI respectfully request Government to
roconsider their decision about tk e;‘maintonanco of the excise-duty upon cotton-
goods. made 'in Indiai Tho duty should be suspended at least in seasons of
stress. . . .. 1 i - qo i
. Speaking -of agriculture; in view of the high price of agricultural;
cattle' and their preservation, T Deg to ropeat my suggestion that the question |
demands considerdtion? “Goveriment sometime ago undertook a cattle survey
as 3 proliminary to thé considération of this question ; but we would like to
knew where the matter now stands. '
. ¢ “My Lord, il{l‘igll._ﬁ()li Las done much for ngriculture. I am glad to mote.
Gogernment; do’ hiot mean toislacken their pace in this direction. Light :
feeder railways whicli the Governmént is encouraging in certain parts have’
become : popular: jn' 8dnie Proyificési and are likely to prove useful to the
country.in'three:y ‘aysfi. They helpy railway oxpansion, train the people in rail- |
way managementf and attract their small ‘savings for which they provide an:
excellent 1nvestment. In view of this consideration, I would request Govern- .
}nettx]il; that bettor torms of guarantco will help this sort of enterprise still ;
urthor. I U B X
¢ My -Lord,~I hég to th'a_inig Your Lordship for the recommendation you
havé made'for th; Legislative Oouneil’ for our Provinee, and now I beg. to:
associate myself! with::the i appeal which the Hon’ble Mr. Dadabhoy 7
has mado' . to-day for ~the establishment of a teaching and residential s
university ;at, Nagpur. and.:thé; appointment of a_fourth Judge in the :
Judjcial Comimissioner’s:éCourt.: ¢ A - teaching university will gp a grea) 3
“way (o endure thic . intellectual ‘progress of the Provineial people. The Indiah *
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public cordially echo the hope expressed by Your Excolloncy at the last
Convocation of the Calcutta” University ‘ that teaching and residential univer-
sities may be multipliod throughout India.’ I have lheard complaints of
congestion of business in the Judicial Commissioner’s Court, and it is desirable
to have another Judge to work it off. -

“ My Lord, in the invostigation which the Government proposos to make
into tho finanocial condition of the local bodies, I hope Government will
be pleased to consider the advisability of sanctioning a longer term than is
allowed at presont for repayment of advaneces for sanitary improvement. Much
could be doné to help progress by the suggested change in the maximum
poriod. Tho special grants for the Central Rescarch Institute for work in
public hygienc and a Behool of Tropical Medicino supply incontrovertiblo proof
of the anxicty of this Government for the suppression of plague, malaria and
other epidemics; but it must be frankly admitted that the bulk of the work in
connection with sanitary improvement must be done by the local bodies. In
this view the necessity of the change will be evident.

“My Lord, I cannot conclude without expressing the sorrow I feel on this
occasion of our last mecting in this hall so full of Fl{list-m-ic memorios. I hap-
pen to be the oldest Member of the Council, and the break in all our past
associations’ here causes mo pain. At the same time the severance of the
direct connection of the Imnperial Government with Calcutta is synchronous
with the introduction of large reforms for which Bengal has clamoured
long. The change in the status of the Provincial Govornment and the annul-
ment of the Partilion ought to placate public opinion in Bengal, Thanks are
due to Your Excellency for pacifying public opinion in the matter. Lnstly,
my Lord, I bog to associate mysolf witFl what my friend the Hon’ble Mr.
Gokhale has baid about Caleutta, the Hon'ble Sir James Meston and the Hon'ble
Bir Guy Fleefwood Wilson.”

The Hon’ble Babu Bhupendranath Basu: *My Lord, in congratu-
lating the Hon'ble the Finance Minister on his Budget, I do not pay a mercly
customary tribute : we have had a large surplus and our revenucs aro being
devoted in a much Jarger measure than before to purposes which will be fruit-
ful of good to the people of India. I have neither the skill nor the ability to
pursue’my friend through the bewildering maze of figures, but the thread he
has furnished in his introductory speech gives a cluc which even a layman
like myself raay follow. It will be n matter of deep regret {o me and to the

. pepple ,qu Bengal; that we shall miss in future his genial prosence in our midst

angd cease to listen to a voice which will persuade us even against our better
understanding. : '

“My Lord, T acknowledge with gratitude the large and liberal grants on
edpeation and sanitation, for they are both all-important. I shall not go into
the enprmous and appalling figures which represent the preventible death-
rafe of:bur counfry : very rccently I had occasion to refer to the question,
but surdly:in a population of 300 millions and in a continent cxtending from
thé Persian Gulf to the borders of China 4,129 hospitals and disponsarius,
public cand private, to mect the requirements of the civil and .military
population are none too many. Much remains to he done in the cause of sani-
tation, and though I sympathize to a very large extent with my friend Surgeon

, Geueral Sir Charles Lukis in his despair to fight against mosquitos whose

nabies are more terrible than their sting, I respectfully submit it ought not

] A ; E . . ays :
' tozbe heyoud the resources of science and civilization to waze a successful war

with these inscets on whose wings follow malaria, yellow fever, plague, sleoping

sickness and kala-azar.

Vo .'[n--‘,thn_-:bri‘(s[ space ol time allotted to wus for discussion on this
occasion - I: pass on to o subject which to-day, now that we are meeting for
the Iast lime il thig Council Chamber, is pressing on my mind. My T.orl,
only” two {ycars. ‘ngo T was prevenied in this very Council: chamber from
tlis"pnssin;; t%m question of the partition of Bengal; but {hough I was silenced,
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the voice of my countrymen outside was nol. silenced, and the sense of injury
and wrong rankled in their minds.  The outward manifestation of public 1'eu%ing
was naturally growing less, bul, what was worse, a deep seated sonso of unre-
dressed wrong was spreading.  We {elt that the Government of the day had
failed o understand the problem : Would India have some ruler who would
have the iusight to {cd and the courage to act? I'hat was the quostion.
My Lord, in our ancient. mythology there is o story of a saintly woman
being potrified for the sin which she committed unconseiously, and whcn shoe
pleaded against the curse, it was said to hor that she must wait until deliverance
came from somoebody who fwould be horn hereafter. We, my lord, like
this petrified saintly woman of ' old, had to wail. for that deliveraunce of ours.
Then came Your Excellency’s administration. We had at the hoad of affairs in
India a freslt mind unaffectedj by bias and untinged by prejudice. There were
difiiculties in the way, dificultics created by lapse of timo, and behind them all
lonmed the question of prestize. Then followed the announcement that FHis
Imperial Majesty would hold, the Coronation Durbar in India. We in India
have always connected the cglebration of such a great and auspicious event
with some generous measure ‘of public beneficence, and we felt a sort _of vague
liope that our King-Emyperof, who had witnessed the distress in Bongal as
the Prince of Walcs, miglit ddo something to restore peaco to our unhappy
Province. It is no longeri a secret, my Lord, that for the realisation of this
hope I undertook last year a fjourney to Lngland, impelled, may be, by the same
unreasoning longing which in our country attracts from distant parts weary
pilgrims seeking - deliverance. from fatal illness for a dear relative to some
gacred shrine reputed to possess, life-giving properties, a deliverance
which, alas| the silent; image .seldom grants. My Lord, I do not
for a moment profess that my visit has had any affect on the policy of Govern-
ment 5 but it is some satisfaction to me and our people that I was able to place.
before the highest authority! so far s India is concerned, a presentment of
the case from our pdint of view. ' My Lord, I am not one of those who would
fcel any exultation in the modification of the partitiod of Bengal, cven'
if it had not been accompanicd by measures which willihave afar-reaching:
p b % . . i O
c¢onsequence on the destiny of my Province; but wo Hindus of Bengal truly.
rejoice .at the opportunities which will be again afforded to us to advance arm’
in arm with our Moslem brethren as fellow-workers and comrades, helping each.
other forward and odward.- My: Lord, in Your Exccllenicy’s presonce, I fecll'
some natural embarrasgment in giving oxpression to the deep. senso of gratitude,
we, fecl towards Your Lordslip in having had tho courage to undo what was an|
undoubted’ wrong.: ' In!doing so, Your Lordship has not only conferred a lasting!
beiefit pgn’the Indiah jicople, but has demonstrated to the world at large the!.
gréatnoss and might 'of British rule in India, that in the interests of justice it
can rise above all pefty considérations ‘of prestige and éven of‘setticd facts.
You have shown' that British rule in India is compatible ivith the sentiment!
of : sclf-respect iri the people, and that it is not founded on the shifting founda-*
tions of power byt on’the solid bedrogk of justice, and as timo goos onand your,
great act _comes ito be viewed iu its true perspoctive, your countrymen and outs]
will all'aliké houdur d’riler who had taken such a prominent part in welding,
together the different pavts of the Jmpire in bonds which will grow with time!
and not break -dnder the strain of diverging interests. To quote the words bf}
the ITon’ble Mr. Montagu:- ¢ At-last; and not too soon, a Viceroy has had’
the courago to stale the trend of British policy in India and the lines on which:
Tngland proposes to advance.’- - L

. “ My Lord, I cannot pass froin this question of the readjustinent of the;
boundarics of my Province without referring to some incidental watters:
connected with it. 1t has heen said that Your Excelleney’s scheme about the
proposed Dacea University will be likely to reproduce conditions against whicly
the people’of Bengal fought witli'such desperate and passionate energy. 1 amj
glad to see Your: Lovdship shaking: your head against that proposition. Tt
would be o pity indeed i il did go: - My Lord, Thope T hetray no, confidence:
“when Tsay that Your Bxecllency has heen  pleased 1o give us the assuranee?
that no such thing shall happen, that the fear of a dinlectic differenee n:
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Bengal being created need not he ontertained and that the proposed university
at Dacea would only embrace colloges within its inunicipal limits ; that it
will only be a teaching university ; and that in matter of Provincial appoint-
ments to the public service, no question will arise either in East or West
Bengal as between the claims of Dacca and the Calcutta Univefsities. These
assurances of Your Excellency when widely known will dissipate the fears that
wore onterfained at one time, and the latest pronouncement that nothing will
he done until the Government of Bengal hns been consulted will remove any
lingering doubts that still hover round the appointment of a separate educational
officer. My Lord, Ido not grudge to my friends of Bihar and Orissa their good
fortune getting a full fledged Provincial Government with an Executive Council.
I am afraid my friends of Bilar resented the refercnoc made to them by
my Hon'ble friend the Maharajadhiraja Babadur of Burdwan, and they were
tc[vling me just now that my friend tho Maharajadhirajn Bahadur owes his seat
in this Council principally to the votes of the Bihar zamindars. That may
be true or may not be correct. I do not know. But, my Lord, my friends of
Bihar will no longer be voters in iny Province. I may remind my friends of
the story of the discarded wife which wo had at one time heard in the eastern
part of my Province. I will remind them of a poem which I learnt in my

youth ;
#: #No more thon comest with n lover’s apeci,
My once belovod bride fo sec,
e she alive, or be she dead,
I think her worth all the same to me.”

‘“ And now that Bihar has gone from usand her votes do not count, I
helieve my friends occu }Jmtty much the position that the girl did in this
ballad. But I believe Ili{m 1 not offend my brethren of Bihar if I sn% that this
good fortune of theirs isa due to their association with Bengal. Bihar was
making rapid it;ogress during the last ten years, and my bolief is that her
Frogress would have been surer and quicker if that association lLad lasted a little

onger.
The Hon'ble Mr, Mazharul Haque: “No.”

The Hon’ble Babu Bhupendranath Basu:~‘ My friend says ‘No’,
hut I do not wish to raise a controversy. If he is plensed, we have no reason to

complain. - 'We Bengalis wish them all success in their new career.

“ But, my Lord, if we do not grudge to Bibar her good fortune, we maY
certainly grieve that, in the redistrﬁnution of Bengal that has followed the Royal
annpuncement, the deep and abiding sentiment of Bengal that all the Bengali-
epeaking tracts should be placed unﬁer one Government has mot been given
e ET: to. I believe in the hurry in which the scheme had necessarily to be
worked out, this could not be done, and I feel surc that under Your Excellency’s
adniiniatmtion, after things have scttled down, this question will boe taken u

andj our legitimate grievances on this score rcmoved. And now, my Lo

as i am.coming to a closo, it will ho idle to conceal that n feeling of
great sadness comes over me. For I shall be the last member for Bengal
to address this Council from the capital of my Province. Who knows, my
Lord, what the future may have in store for us ? Associations extending ovor
a hyndred and fifty years or more are not ‘easily broken, and though no
matgrial harm may come to us, as I hope it will not, the people of Bengal will
not gease to mourn, for many a long day, the loss of the diademn which was set
upon thé fair forehead of their beloved city. It has grown from a hamlet into
the i)osil:jon'; of being the sccond city in the British Emnpire, and from its banks
have spread the blessings of peace and prosperity over the British dominion in
the'"%}{wt.‘-_ .Amidst the many losses that the change of capital will entail upon us
noné will be greater, none sadder, none more keenly felt than that we shall’censo
to welcome ' in our midst tho representatives of the wealth and culture of all
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India, as members of this Imperial Couneil ; for their presence even for a short
time sorves to oxtend the houndaries of. our horizon and lift ns out of the
narrow limits of a Provincial Jife. It is with no light heart that we shall regard
the loss of this invaluable privilege of coming into contact with the best minds
in the Indian Empire. 'We shill also lnse, my Lord, tho beneficent presenco of
the Government of India; we ghall lose tho incstimahle benefit which flows from

« porsonal contact with Tis Mn.gest.y s first representative in India, and for the
moment, my Lord, we shallj lose one whom we have come to regard as the
greatest bonefactor of our people. You are going, my Lord, to a scat redolent
of memories of ancient greatness to which Calentia can lay no claim. But, my
Lord, we the poople of Bedgal shall nlways cling with love to our city
enbosomed in the Ganges, whose water flowsin their ceaseless task of pure
abl:Ft:]ons round her radiant slmres and nestlcd among foliagé unrivalled even
in India

“T bid your Lordship, thia members of your, oexecutive Council and my
colleagues, official and non-official members of this Council, good bye and God-
speed and may British tule id India bo as glorious and as bri Lliant in the future
a%mdst its new surrounding na‘i:t has been in the past in this now historic city
of ours.

“My Lord, I can say no; morc, and wish no better for the Government
which has done for us so m ch in the past and from which, God willing, wo
expect much more in the -futufe.’

. The Hon’ble Mr. Mazharul Haque: “My Lord, Ihave no desiro to
make a speech, but I would be failing in my duty if I did not express the
grateful thanks of the pcople of Bihar for the great privilege which has been
~ bestowed upon them. - Yout Excellency has restored o us our forgotten
mdwn]unllty, raised our stahuf and giveh us a new life.  The name of Lardinge
]inn-xnc’t on]g bemg hl ed b -us 'of ‘the {nrescnt generation, but it will bc

embered and b]essedb ou}' children and our children’s children. It has
i’l w become possible for .us to davelop a.nd work our own - salvation on our own
mes i ’

'« My Lord; the' temgtatlon to follow, my Hon’ble friend tho Maha.ra]adhm]a

- Bahadur,of Burdwan i in; his sdrcastic: refcrences to my Province is great, but
for once I'shall resist it} I can timto understand his bitter dlsappomtmcnt as
hénceforth it will not b oss:blehfor any onc but a Bihari to exploit the new
Provmce, and, tho de ining’ ' fabtot in questions affecting Bihar will be the
voice of heriowh péb 10}‘v1thout any officious interference from unsympathctlc
reople who have u? scruples to. take her votes but when the time comoes refuse
 to. help her. ' I'shoyld like to’ know what the landholders of Bihar will have
to say to-morroiv a]‘)out {118 spcech of my Hon’ble friend. |Well, it does not
. matter ; wc are very we 1 able totake care of ourselves. My Hon'ble friend
has characterised the grant of an. Jixecutive Council to Bihar as an extravagant
“luxury. Well, ew;ylhmg which, is a necessity for Bengal becomes a luxury,

when given to some oihcr Provmcc Jealousy and conceit could go no

" further. -7 ¢ e

Ldnf erred upon;thelpeopld of: 'B1har

"The Hon Ble Mr. Sachchidahanda Sinha : * My Lord, under the rules
in force for the discussion of thé Financial Statement, the important points
involved in it are discussed in the éarlier stages, and they have alrcady been so
. discussed this year.; This last day grdebate 1s mow utilised for making some

" general observaiions, and for many’ ycms now the privilege has been extended
- to members:to place before. Government such views as eannot be urged by
- means of Resolutions. ‘Naturally |, therefore a discussion of this kind is apf
to bemore or less rambling, but-T trust that the same latitude will be conceded
to o as to my: collr-a{_‘um{c) mnake o few general observations, especially witly
. refegencs Lo’ Lhe rémarks of my frumd the Ilon’ble L[uham]'ldlnm]n Hah.tdul
~ of Burdwan, whose' spe och il I nny say s0 without impertinence, was’ the most

g M{' Lord, onte more I 'than]:. Yogr Lordship for the great boon you have .
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rambling that I have cver licard in my life. It had a great desl to
do with things absolutely irrclevant and not aé all germane to the
Budget, or to the financial policy of the Government of India. It
was, on the other hand, a curious compound and an extraordinoey jumble of
bad history, perverse F.-ogmphy, ill-assorted ethnography, and confused topo-
graphy—coupled with a distorted outlook on current political problems.
Speaking seriously, I think his speech will cause profound disappointment to the
people of Bibar, espocially to tho landholders of that Province, who had votod
for him as their representative in this Council. My cstcemed friend, the
Hon'blo Mr. Haque, has already roplied very pertinently to his absolutely
uncalled-for remarks about the Bibar Execoutive Council. The Hon'blo
" ‘Mabaraja Bahadur has evidently forgotten that Bihar has had an Exocutive
Council since the inauguration of that institution in tho Lowor Provinces about
cighteen months ago, and to have taken away that privilege from the Biharis
would have inflicted & vory grievous wrong upon them. The Maharaja
Babadur scoms also to have failed to realiso the fact that it is in the]Executive
Councils as now constituted that scope is given to such litllo talent as the
zamindars posséss, by their being appointed as mombers of thesc bodies. I
therefore think that he should have welcomed this institution for Bihar instoad

of condemning it.

“ One more remark, my Lord, which I desiro to mako is this. The Maharaja-
dhiraja Babadur has declared himself to be a sirong supporter of the now
total]g discredited scheme of partition offected by Lord Curzon six years ago.
I wish I could honestly congratulate the Maharaja upon his support to Lord
Curzon, but I am sorry T cannot. That partition as cffeoted oconstituted
two divisions of Bengal, and Bihar and Orissa into one Province. The Maha-
raja seems to think that the new Province as now constituted is heterogeneous,
but I would like to know if it is any more heterogcncous as it stands to-day
than -it was with the two Bengal divisions thrown in ? But that is tho way
how the Maharaja with his clear vision looks at this question. I shall pass on
now, my Lord, to associating myself with the Hon’ble Mr. Haque in offerin
to Your Excellency and to Your Excellency’s Government the very best an
sincerest thanks of the people of Bihar for what is really a Royal boon to them
in the truost senso of the term. I think I ocho the views of the Biharis in
saying that no poople are rcally so lhappy and glad as thoso of Bihar are, on
account of the separation of their Province from Bongal, and for which they
had been crying aloud for many years ; but unforlunately the Govérnment
of Lord Curzon did not see their way to accept what was the ouly ideal schemo
for the partition of the Lower JI{’rmri1:u:',e.'s. This has unow been accepted
by Your Lordship’s Government, and my friend the Hon’ble Mr. Haque,
therefore, has rightly said that Your Lordship’s name will go down to posterity
as tle best benefactor of not only Bihar but of tho whole country, for baving
broyght about the memorable administrative changes announced by owr
King-Emperor.

\“My Lord, one word on the question of our finances. As the Hon’ble
Mr, Gokiale has pointed out, our financial condition at present requires very
careful consideration, on account of the fact that very soon the opiwn-revenuo
will'have disappeared from our resources. It is therefore, cspecially in view
of the domands now being made, the very proper demands, which the
Government have te some extent conceded, for cducalion and sanitation,
absolutely neccssary that our finances should be properly husbanded and that
so far as possible ull such cconomy should be cffected ns can be done, without
in ahy way diminishing the efficiency of our administration. For this purposo,
my jLord, my bumble submission is that two things are absolutely expedient :
- the wider cmployment of Indians in the public scrvicos and a carcful handling of
our ‘military expenses and charges. In regard to the wider cmployment of m
countrynien;j I gave notices of two or three Resolutions to he moved in this Counci{
I wos i\g_bn to understand, however, that the Goverament of India were in com-
munication with the 8ecretary of State on thesesubjects, and I thercfore withdrew
them. I'do hope that, in due course, the Gpvernment will be able to inaugurato
a pdlicy which will be eonducive to the much larger employmens of Indians.

‘ : ['] x 2
: .
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It seems to me that the time has come when tho Government of India should
have a Royal Commission appointed to go into tho whole question. The Public
Sorvico Conunission made its recommendations nearly 26 years ago ; and these,
unfortunately, were far from satisfactory. We have taken long strides since
then, in alinost all departments of human activity, and I think, my Lord, that
the time is come when the Government of India may very properly ask the
Government at home to instituto a Royal Commission to go into the whole
question of the larger employment of Indians, including that of the recruit-
ment of the judiciary from the legal profession.

“Bimilarly, my Lord, in’regard to the Army charges, the subject has been
discussed in this Council time after time, and by nono more ably than by our
greatleader Mr. Gokhale. Iffis well known that tho large additions made to tho
cost of the Indian Army in 1885-86 were certainly due to tho fear of a Russian
invasion at the time. Now, thanks to the Anglo-Russian Convention, which
was mainly brought about due to Your Lordship’s influence, and for which we
are all very grateful to Your Excellency, this fear: of a Russian invasion of the
country has cextainly disappeared. In view, therefore, of our many necessary

- réquirements now, and the ‘gar demands for education and sanitation, I request

the Government of India t6 donsider favourably the question of, at any rale,
reducing the cost of the Army to the extent of the additions made in 1885-86,
which will I think result in & saving of some 8 crores. And in this connection
I would like to say that last year I guve notice of a Resolution to be moved in
this Council that the commissioned ranks in ‘the Army should be thrown open
to Indians. I was then informed that tho matter was under the consideration
of Governmont, and that it was likely His -Majosty the King-Emperor
would himself make an annoincement at the Durbar on the subject, and it
was in that view that I withdrew my Resolution. 'Well, my Lord, expression
Has boen given to-day to tho view of the non-official members on this subject
by the Raja of Dighapatia,{and I:may frankly say that great disappoint-
ment hasbeen caused in the country on account of that boon not having been
announced at the Durbar. I dosincerely hope that it will not be long hofore

" Your Lordship’s Government will he able to make that long-looked for

announcement. _ L :

. “My Lord, one 4 word about :this being the last meoting of the
session in QCalcutta. I fear I ami ‘mot so enthusiastic’' an admirer of
Calcutta and of .Bengdl ‘asimy friond Mr. Gokbhale. I follow him gene-

- rally so implicitly . that: to. me it is a rcal pleasure to find myself

in ;disagreement ; with . him  pn at least one question. He has pronounced
this morning ,a glowing - panegyric ‘on this so-called beautiful city and
on jthe : scenery of "Bengal. He.said he had been for:eloven winters in
Bengal, and evidently Jie has come under the spell of this® province and its
metropolis—¢ the ity of palaces’ and of huts!" He thinks so very highly of
Bengal scenery, possibly because the Hon'ble Member comes from a part of

+ the; country : which is$ very arid and very treeless—I mcan the Dekkhan.

Wk e e

Mr Gokhale this morning blessed the administrative changes announced at the
Durbar, on the grdundsfhat e thought they would be ultimately beneficial to
the’country as a.-l?\{rﬂbla,s 8o, far as’he could foresec with the eye of faith and hope.
It struck me that hé must have'sufveyed the scenery of Bengal with the eyo of
faith also, or he could not have. persuaded himself to speak as he did| But
although I do not guito appreciato Bengal scenery to the extent Mr. Gokhalo
does, I think I may join him in saying that we are all sorry to go a.wai' from
Calcutta, especially wo of Bihar, twho have been connocted with it since 17656—
a long association.that— and we are certainly sorry to dpart with our Bengali
friuﬁé’s. . T fully reciprocate the sentiments of my friend the Hon’ble Mr. Basu
and I assure him that weare all sorry to part with Bengal. But I feel sure that
we part as the - best of* {riends/and shall continue to work together wholes

hi’mfif'es}ljr for the welfaré and the regeneration of our common mofherland.”

©<* “The Hon’ble Mr. ‘Gates : “

’sly f]’JUl‘d, I hEWO On]y a few I'em;al‘ks tof

. make with regard,to the portion of the Budget which falls in iy spbers,

We are glad te seo that the disappdinting results of the Provincidl® Financia]
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Settlement of Burina have been rccognisod, and we are grateful for the grant
of 20 lakhs for communications. This grant can be spent, as could a much
larger suwn, to great advantage.”

The Hon’ble Sir James Meston: “My Lord, the poinis of purely
financial interest which havo arison in the coursc of the debafo to-day arc
comparatively few. Even thoso which did emerge are cither of so largo and
comprehensive a character that it would be impossible to do justice to them at
the fag-end of the Calcutta scssion, or they have heen dealt with in a spirit of
moderation which leaves the ropresentatives of the Finance Dopartment very
little to say in reply. The spcech of the Hon'ble Mr. Dadabhoy, it is true,
bristles with points both great and small, but the number and eomploxity of
them and the pace at which he pressed thom home reminded ine, while he
spoke, of one of his great prototypes who—

 seemed to bo
Not one but all mankind’s epitome ;’

and on looking through my notes at the topies which he raisod, I shrink from
the encyclopeedio task of answering them.  Sir Vithaldas Thackersey alluded
at some length to the very technical question of the assessment to income-tax
of textile mills and factories in Bombay. The” Hon’ble gentleman complains
that Bombay is at a disadvantage as compared with the mills in other Provineces,
and heis particularly dissatisfiecd with an answer which the Government of
India gave in a recenf letter to the Bombay Millowners' Association to the
cffect &nt they were not prepared to standardise tho methods of the assossment
of income-tax on factories throughout India. "The main rcason for that is that
the assessment and collection of income-tax are left, in this country, to the
Local Governments within certain doefined rules and limitations ; and in view
of the extraordinarily varying conditions of different parts of the country,
I hardly see how it could ho otherwise. Tho character of the buildings, their
durability, the nature of the machinery, tho local practices regarding §:preoin-
tion, and half-a-dozen other factors, differ in different parts of India, and no
cast-iron rules could well be laid down for regulating them. The Hon'ble
Member, however, specificall complained of two points—first, that no
depreciation was allowed on bu.ii:iings in Bombay, whereas it is permitted olse-
where; and, second, that tho depreciation allowances generally are less
liberal in Bombay than they are in other parts of India. The first of these
points I hardly t{nink is quite exact, as the practice in Bombay has been, in
asgessing factory buildings, to allow for the actual cost of repairs and main-
tenance without specifying any rigid proportion of allowance on that account.
The Local Government have, however, now, at tho instance of the agitation
re¢ently got up by the Millowners’ Association, agreed to accept a regular 2%
per cent. reduction instead of the actual cost of repairs. 'The second complaint
m:da by 8ir Vithaldas Thackersey was that Bombay pays more than Caloutta and
Cawnpore, and he suggests that the Bomha{v Wrayments be levelled down
toitheir level. Anotber alternative, however, resented itself already to

Govermnent of India, and that was that Bom]iay should be left aloxe

that Cawnpore and Calcutta should be levelled up. I hope that that
will be equally conienial to my Hon'’ble friend. 'The whole of tho Bombay
correspondence has been sent to all the other Local Governments for considera-
tion; and perhaps bofore my Hon’ble fricnd brings the Resolution which he
threatens on the subject, he will find that his Association is not at &
disadvantage as compared with the other parts of Indin.

i “Before I git down will Your Lordship permit me to oXpress my sincore
thanks for the kind and graceful thoug}ut.s which inspired the Hon’ble
Mr. Gokhale in the thinﬁs which he said ahout mo personally und to add my
thanke tothe other Hon'ble Members who followed him. It has been a great

tido and a great privilegé to be a member of the first reformod Legislative
Jouncil in India during its whole triennial period, and that pride is enhanced
in the case of all of us oflicinls who have po served—it is enEanced a thousand-
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fold—Dby tho knowledge that we have sccured in somo measure the aflcetion and
confidence of our non-official colleagues. It is to their courlesy,.lo their un-
failing consideration among now and often trying conditions, that we owe
~ much that we have cndeavoured in somo measure to give them in return.”

The Hon’ble Sir Guy Fleetwood Wilson : «“ My Lord, tho dchate on
tho last day of tho session savours rather of a sl.u'vi\'af'of the past than of real
business. 1In the pre-roformed days of the Council, it was practically tho only
occasion on which membersiof Council could oxpress their views on overy
subject, and it is quile natural that the tendency to do so should remain. The
dobate, however, must of necessity hecome every year less effective in view of
the fact that this Council has pealiscd that it posscssos a far botter agoncy to
bring about improvemont in the administration in the shape of well-considerwd,

“well-debated, and,-if I may vehturo to say so, well-divided Resolutions.
“ Resolutions of the importance and specclies thercon, of the capacity
which have characterisod this year's session, must do far more to advanco the
ublic interest than what can!be but a somewhat desultory conversation on
he last day that the Council mects. I do not therefore proposc to deal at any
-length with the remarks of Hon’ble Members who have spoken on a varioty of
subjects.
“ There are two points, however, of considerable importance which wero
raised by the Hon’ble' Mr. ‘Gokhalo, which I think I should not pass
over without any remark. The Hon’ble Mr. Gokhale reminds mo of Mr.
Gladstone. On one occasion, ywhen Mr. Gladstone was suffering from the effocts
of/over-work, ho was ordered' by his physician completo rest. By way of
carrying out the orders of his Ehymcia.u, he promptly bought a Turkish
Grammar and proceeded to study that language. _
4 “ Mr. Gokhale to the intense regret of every one in this room is admittedly
suffering somewhat from the effeots of over-work. I have little doubt that
his medical adviser has enjoined him to avoid all unnccessary cffort. By way of
carrying out those instructions, ho takes advantage of fifteen: brief minutes at
l]i% Lposa.l to ombark on a discussion on such a trifle as a reviow of the whole
basis of taxation. ; 1 ..

! “ T will say frankly; at once, that I:am not propared to follow his vxample.
I fetreat and give him all the honours of war, for I am not prepared in the
few mjnutes at my disposal on the last day of the session and with tho thermo-

meter at about 100 lo take up the cudgels cither for or against a radical altera-
tion in the bLasis of faxation. :

4§ There is much to be said in.favour of Mr. Gokhale’s suggestion to refer
Indian expenditure fo a Royal Commission ; bul there is one point which I
should like to niention in this connection, and that is that there is one grave
objection, which must be borne in mind, to the adoption of that course. It is
incoficeivable thiat Ipss than five years would elapse before the recommendations
of ‘such a Commissign would be given effect to, and I much fear that meanwhilo
every attempt to intﬁrqdﬁfcu improvement or to cffect coonomies would be held
up with the "excusc that the Royal Couimitsion was sitting, and that its report
had fot yét been cobsideéred. DL L

‘¢ My Lord, Touldask your: permission lo dwell for a moment on tho
retirement fromn hispresent office of one who has hoeen for over three anxious
years my invaluable colleaguc and my devoted friond.

¢ “8ir James Meston’s - distinguished serviees are so weoll known that it
s seems a work of supererogation to alludg to them. Tt is not, I think, too much
“to say that for the last three years Sir James has been the guide, philosopher
~and friond of the Govornmeéent of- India. FHe has been moro, Io has been .
“a helpful, sympathetic and loyal friehd to every member of this Council. :
.+ . “His unswerying devotion tor duly, his entire subordination of all
“Trelf-interest 'bo the: good “of Indin,. his ready sacrifice of ease, leave and cven |
"healtlyin the intercsts of tho public sorvice, and his extraordinary : capacity 3
" ifor carrying through the most difficult tasks withont friction and with completo ,
“succoss, are s0 well kuown to every -gnae of us that it is hardly necessary for .
‘me t6 dwell on throm,

]
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 Bir Jamos Meston’s services during the last threo years of stress and
anxiety havo heon conspicumla and successful, and it is impossible for me to
oxnggerate the deep obligation under which I lie towards him, .

“ T hopo I may bo permitted to say that we have placed tho finances of
India in a sounder and stronger position than they have perhaps hefore occupied ;
hut if any crodit does attach to the conduct of publio business by the Finance
Department during the Jast three and a half years, it should be attributed to
Sir James Meston rather than mysclf. i

“ T believe I shall be voicing the feelings of evory one prosent if I say
that we wish him lealth, prosperity and suceess in the high position which,
on the recommendation of Lord Hardinge, he has been called upon by his
Bovereign to fill. :

*“ T have been profoundly touched by the kind oxpressions which havo
been used to-day in regard to myself, and I am deeply grateful.

“ Death has robbed mo of moro than one friond in this Council, and its
coming reconstitution may lessen the number of those who have boen myscol-
leaguos and my {rionds for thice ycars. But be its composition what it may,
the new Council cannot show mo greater kindness or more unvarying consi-
deration than that which I have received from you all, and for which I tender
you my warm and heartfelt thanks.” '

His Excellency the President : “ Following thc cxample of some
Hon’ble Members, I should like, as Head of the Government, to associate myself
with the views of those who have cexpressed appreciation of Sir Guy Fleetwood
‘Wilson and Bir Jamos Meston. I share thaqmpe that Sir Guy will return
invigorated by his stay abroad and restored to health, so that he may be able to
complete his full term of service. As regardsSir Jomes Meston, although it has
been o great pleasure to me to appoint him to so high and important a post,
Hon'ble Members can well understand, I am sure, what a loss he will be to me
and the Government of India as Secretary in the Finance Department. I
need not go into the question of his great but unassuming ability ; but T am
confident that his work and services will be to the great advantage of India in
whatever position he is employed.

* There is only one point in othor matters to which I would like to draw
attention, and that is that, although I am determined to permit no measure in
connection with the Dacca University that might be interpreted as o measure
of partition, and although Mr. Basu. has given oxprecssion to my own personal
views, wo have yet to know the view of the new Governor of Bengal on
questions of detail, and still more those of the Secrotary of State.

““ 'We have now come to the end of another year, a year of historic memory,
but it is the financial features of the year which have the first gJaim upon our
thoughts. In the Budget I see a gratifying picture of India’s economic
stréngth. Famine came very near our rs 1n the autumn of last year ;
‘but, its heavy hand has been withdrawn from all but a few afilicted tracts in
Bomnbay, Plague still scourges a patient and much-enduring people in parts
of jthe country ; but the mcasures for repelling it nro steadily growing
in knowledgo and officiency and-—what is worth even morc—in cordiality of
co-pperation between our officers and thoss whom they endeavour to help.
And so we have reached another milestone, and we pass onwards into the
coming year, under the hand of Providence, in confldence and hopo. .

, “The Finance Member, in opening his Budget, reviewed the progress of th
last thrde years. I also have been tempted by his example to induige in

ospect ; but I have been looking a little further back than he has done,
I hhve been looking back to the days when our Indian revenues were clouded
b {two grept shadows—the fall in exchange and the fear of invasion from our
Nyo_‘ h-West Frontier. ‘The cra of our modern financc hegan about twelve
-years. ago.j It was.an era of prosperity, high surpluses and reforming

activity; hut i} was dominated hy these two great evils. Our exchange
trqj;blcsi;_,j 1is true, passed away in 1899, and I trust that under skilful
guidance .they :will not recturn. Their consequences, however, remained in
the bigh taxation that have been imposed .to mcet them ; in the pinching
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of our adminisiration; and’ in the poverty'of the Provincial Governments.
All this had to be put to rights. glodoraticn had to be restored to our
taxcs. Moncy had fo bo furnished for our moro backward departmonts,
particularly for the improvement of the police. The finances of Local Govern-
.ments had to be placed on a sounder and more stable hasis. To those objects
the energies of my predecessors were bent and much of their surplus revenues
were dedicated. Meanwhile, g heavy toll was being taken on our revenues hy
‘the other incubus which I hav§ montioned. The defence of our frontior and
‘the” preparation of our Army for war formed the sccond outstanding feature
of the period that I am reviewing. TLord Kitchener matured his scheme for
the reorganization and redistribution of our military strength, and large sums
of money were devoted to it! for a series of ycars. Looking then at the
pogition broadly, we see how two great cycles of expenditure filled tho rich
years between the famino of 1899 and the crisis of 1907. The sequels of our
carrency troubles provided ohe :our military anxicties provided the other.
The two overlapped, and Letween them they swallowed up the fruits of our
prosperity. .

, “The situation has now entirely changed ; the dark shadows that lay over
usi have passed away. Our jtaxation has been lightened. The resources of
Local Governments have beén jstrengthoned. Exchange is stable; and how-
ever much opinions may differ on points of dotail, I believe that the basis of
our currency policy is secured in pubﬁo" confidenco. 8o also with our military
dispositions. The ‘momentous; change that the Russian Agreement brought
into our relations with our great Asiatic neighbour removed the menace on
oni- frontier, and the vapid growth of our Army exponditure has now becn
checked and curtailed. At first these improvements were obscured by the
financial collapse of 1907 and our slow irecovery from its effects. :But with
cate and economy, our finances are restored to health ; the sky is clear so far
as§ human ,eye can judge, and we are ready for our next advance. On what
lines shall we proceed ? | For what goalishall we strive ?
¢ “ To that question 1y angwer is cléar and unhesitating. ; We have secured
the defence of the courtry. 'We have’removed our great handicap jn interna-
tional trade. It is now our duty to turn all our energies to the!uplifting of our

gople. To ‘that task we are giving ‘freely in the Budget! which’you have
digcussed , to-day. Is it too ‘much. to hope that it will be the dominant policy
of:the coming years ? The Finance Mémber told the Council of the opes
that rése ; in' 'm mind;- when first T took charge of my high office. By those
hopes I still'abide, dnd jn them T.am more than cver confirmed. It is only
by the spréad: of iknowledge aid by the resolute strugglo 'against avoidablo
discase 'and death that Tndia can risé among the nations. It is with this ideal |
that I sincerely, trust ouf financeg will remain in touch. The path will not |
always be smooth} funds cannot always be available, or enthusiasm always
forvid. But we haye made a beginning and we cannot now turn back.

;T will not sa]:r moro on the subject of finance, but before this Counecil -
adjourns - and . its members return to their homes, there are some other matters -
npon which I-would like to avail-myself of this opportunity to say a few words
to thie members of iy Legislative Couneil. -

. “When closing the Budget debato last year I dwelt on the approaching
visit of Their: Imperial Majestics: the King-Emporor and Queen-Empress to
India and the measures that we were already taking to ensuro the success of
their visit. | 8ince, then Their Imperial Majestics have come and after a happy
tiine, full of mutual esteem and affection towards their Indian subjects, have
returned to their Eriglish- home.* I :will not dwell here upon the splendid’ -

ageants of ‘the Coronation Durbar or tho cordial reception granted to Their.
Majestics in Bombay and Calcutta,:but I will only say that the expression I used

. last year, namely, 4 tidal wave of . enthusiasm, was a very inadequate dcscri{)-'_
; tion of the stream of loyal enthusiasm and respoctful reverenee which broke' -
¢ thirough every restraint and {looded the'country and all classes of the population:
+ with:joy and gladness at the presence of Their Majestics amongst them. It
was one oniy more proof of the undeniablo fact that this vast Empive will yicld

to none in its Joyalty and homago to the Throne, ;
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“The past year may well be described as an annus mirabilis, and owing
to tbte bencficont administrativo changes announoed by the King-Emperor at
Delbi, it will Jeave a lasting mark upon the history of Indin. We are con-
fident that the beneficial rosults of those changes will cventually exceed all
expectation, will introduce an era of peaco and contentinent, and avill be to the
advantage of bettor government and nore cflicient administration.

“In five days' time the three new Provinces will como into existence with
complete full powers, with tho exception of the Province of Bihar and Orissa,
which will have to wait a few weeks, in accordance with law, for the creation
of an Executive Council. All I wish to say to the three reconstituted Provinces
is—* Go forward and prosper, and justify the policy of the Government of
India hi' the maintenance of peace and order within your houndaries” The
tranquillity that hap(Pi.‘ly prevails in Bengal as compared with tho situation of
the past few years, and even of a yenr ago, is already a striking and undeniable
proof of the wisdom of the policy of the Government of India.

 As rogards the transfer of the capital to Dolhi, we fully realise the
heavy responsibility entailed in the oreation of a new Imperial city that
shall be worthy of this Empire and which shall mect the requiremenis of o
great capital, with a careful, but not too parsimonious supervision of the
expenditure required to achieve a really satisfactory result. ‘1he creation of
this new city is a matter in which I am taking, and shall continue to take, &
very keen personal interest, and I have heen in correspondence with Lorcl
Crewe to scnd here as soon as possiblo the best sanitary engincer, town-planner,
architect and landscape gardener that he can find to draw up plans for the
new city. These will leave England in a few days' time. '\\‘Eon acceptable
plans have been prepared, the moment will arrive to call in architects to provide
suitable designs and estimates for the new Government buildings, and these
will require very careful selection and supervision. My own personal in-
clination is towards an Oriental style of architecture which should be in
unison with local surroundings and with climatioc conditions.

I am well aware that criticisms have been levelled at the Government of
India for having cited a fixed sum as the probable cost of the new capital, and
that certain ple have mentioned tento fourtieen millions as more likely to
be expended than the more modest sum of four millions named by Government.
I do not know upon what hasis these estimates havo heen framed, but I can
only r%ard them as exaggorated and fantastic. A little thought as to what
land, Government buildings, roads, drainage, water-supply, coto.,, will at the
outset be required for the new city, would convince any unbiassed person that
the cost will approximate far more neurly to the Government estimate than to
thése exaggerated figures. Tor example, when I was in Delhi a féw days 2go,
I saw what appeared to me a desirable site, and I made inquiry into the cost
of | acquiring a_spaco of 30 square miles ombracing this area. I found that it
wauld cost, rozih?j\r speaking. 30 to 35 lakhs. Now, irresponsible oritics hawve

bably not taken into account the cheapness of land at Be]hi. which after all
18 b well-known fact, although nost of the land in question is covered with rich
and luguriant crops. Lime, bricks and splendid stone, the same as that used by
l]ihMo'ghsl Emperors, are to be found absolutely on the spot, while the Mekrana
marble quarries are only 200 miles distant on a direct line of railway.. These facts
naturally conduce to reduce ch‘enditum. but they again have been probably
ighored by our amiable critics. Then again I know that tho Government buildings
and civil station at Dacca cost under 70 lakhs; I know also that the estimated
expenditure on a handsome scalo for Government buildings and civil station at
Bankipore is under a crore. Are we wrong thercfore in considering that we can
do' the same at new Delbi on a much more magnificent scale for six croros ?
Gdvernment have of course no intention of themselves building private resi-
depces, shops, business premises, cte. On the other hand, they hope to obtain a
gbpd return for land sold to private individuals on reasonable terms for b ul_ldl ng
léases. ‘I thereforedo not at all rogret that the Government of India mention ed
a.ii_:}xedigti:_'n of 4 million sterling, i.e., six crores, as a probable cost of- Delhi,
which améunt I have good reason to helieve will, with proper care and supcr:
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vision, e in the end but little, if at all, exoceded by the timo that the city is
built. I hope that these facts may rcassure people in India and serve to correet
irresponsible statements made by intorested persons.

“ e all know the adage that lome was not built in a day ; and however
hard we may work, it will tako sowe years before the now oity can be complot-
ed. In the meantime wo are:making arrangements for tho temporary accom-
modation of the Government of India at Delhi during next cold weather and
- for the meeting there of this; Council. Although I fear that owiug to tho
fortune of war in the appros yohing electoral. campaign some familiar friends
. and faces may be absent whei we meet next year at Delhi, I trust that nobody

of my Council will take too seriously to heart the grave forebodings of
certain organs of the Press in which Delhi is described as being afflicted with
the ten plagues of Egypt. I bid those who are timid to be stout of heart,
to realise that, in spite of thede blood-curdling stories, the death-rate of Delhi
i8 no more than t‘lmt ‘of Lucknow, and to remember that Delhi is one of the
towns of Northcrn India where the inorease of population has during tho last
tiventy years been both- sten.dy and progresmve

« I should now likb to, ) tdrn your thoughts for a few minutes to oxternal
affaivs in which the inferestsiof a very large and influential section of the com-
niunity are sentimentally, thqugh indirectly, affected. I do not wish to touch
on the question -of the war between Turkey and Italy beyond expressing our
%ofound regret that hostilitigs should be in progress between two countries so

endly dwpose(l towards t Britain, and to add that I happen to know that

ls Majesty’s G'ovemmenthﬁve, in oon;luuotmn with other Powers, already
taken steps to mediate with{ a view to sccuring an honourable peace. When,
howover, it appeared that there was a likelihood of hostilities being extended
by the Italian naval foroes 't.o Jeldah and Yambo, I immedia drew the
attention of His Majesty’s Gosvernmt.nt to the very serious anxicty that would
bp created Ly an attack upon the ports leading to the holy cities of Islam, and
b an interfefence with! thgt}{p rim trafic to thoso ports. Representations

ere at once made to the vernment by the Secretary of State for
Foreign Affairs and satisfactory assum ces were obtained. |

§ o« Having a]ready nentioned the ,frlendly disposition of Turkey towards .
Grent Britain, I shoulddike to inform the members of my Council of a signifi-
cant incident whioh ccurred Qul wifew days ago, and of which I only learnt
yesferday. The King cewed, weh 21st, a Special Mission from the Sultan
ti Turkey, commtlyg : the '.l‘u.l:kl ‘Ambassador, the Councillor and two Secre- |
of  the ! Turkish praEs ,, @ 'Reshid Bey (Conseillér legiste) of the :
me ‘Portd, W esented to His Ma]eqtg an autograph lctter from the !
ﬂulﬁan, and also tlfeIO%ler of  thé Hamedan-al-Osman and 'the Order of the|
Imtiaz conferred yon jthe KlnstJ s g fresh &')roof of the:Bultan’s desire to |
stréngthen ; the ‘friendly’ relations and cordial ties nmow existing between '
the two ;Emplrps, d. a.sa ﬁpeclal mark of His Imperiall Majesty’s sincere '
fnendshlp ‘towards ' the King. {The point is that the almost unpreccdented -
distinction of i:he lmul neous cunfermcnt of these two Orders by the Sultan
on His Maje th} Kln -Emperor is a striking act of confidence and goocl
Will whlch I'a ﬁ bt, a.pﬂ,récnt‘bd by the “Muhammadans of India.
#

e Wi
1 if“:[11 Pmsm b gllt‘uatlonf:' urjng the past two years bas been as un-"
satmfactory as: poa 1ble i} so-fax, as, British and Indian interests are concerned. :
Infthe south "of § Persid: anarchy, reigns su remo, the Persian Governmont
having neither power. nor; aut.homt‘.y, while order in the Gulf ports is main-
tained solely; by:dhe cpresence of the British East Indian Sguadron in the
Persld.n Gulf.! Bntish ‘and Indinn trade intcrests have suffered severe losses, |
many caravans haying Deen robbt:%gu& the muloteers killed by - tribesmen, o

that” no::caravans: éan- now .p din safety along the main trade routes. !
Within'only the last fow, days 150 Indian troops have had to be landed n.t !
Lingah to proteet ‘tho .Consulaté 'and’ British and Indian lives and propert,

- from;the threatened-atiack: of 2, 400 tribesmen. 8ix months ago, owing

.- attack, made upon.{ the British: Couaula.ta at Shiraz, which I, ma.y add was very gr
bravely repulsed by a small ha.ndful of Indian troops acting as Consular guardd, '
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it was decided to strengthen the escorts at Bushire, 8hiraz and Ispahan, and
four squadrons of the Central India ITorse were sont to Persia for distribution
hetween theso towns and for the protection of British and Indian life
and property. Shortly afterwards, when the British Oonsul at Shiraz was
ing with a caravan with specic belonging to the Imporial Bank of
ersia, escorted by half asquadron ol the Central Tnaia Horse, they were attacked
by the very men who were Om]]:In ed by the Pursinn Government as road
guards, and they lost a fow men killed and wounded, amongst the lafler being
the British Consul. The ordinary course under such circumstances would be
to demand from the Persian Government the punishment of the offenders and
reparation. Such a course under existing circumstances is not likely to produoe
much result, and the only alternative course would be to take the law inte
one’s own hands and tosend a punitive expedition. To act on such lines
there would in my opinion be serious objections, since it might involve ws in a
situation in Southern Persia from which it might be difficult to extricate our-
selves and which might eventually lead to the partition of Persin. Such a
policy isentirely opposed to the views of the Governmont of India, whose
hope and desire aro that tho integrity and independence of Persia may
remain unimpaired. In view, howevor, of the nccessity of looking after owr
own interests, we propose, with the approval of the Suecrctary of State, to
instruct our Resident at Bushire to open ncgotiations with tho tribes for the
punishment of those who led the attack ugon our convoy and for the proper
guarding and security of the British and Indian caravans passing along the
main trade routes of the south. This explanation of our policy will, I trust,
dispel the fears of those who have im&gined that we had learvings towards the
partition of Persia with Russia. e have, I maintain, acled with much
patience under circumstances of grave provocation, and our one hope is that
we may yet see peace and order restored in Southern Persia in the near futuro.

“There are, I know, certain critics who declaim against the anglo-
Rlussian Agreement in connection with Persia, and ask of what use it can
be in view of the presence of Russian troops in Northern Persia. To those
critics I would reply that the fundamental basis of the Anglo-Russian Agree-
ment is the independence and iuntegrity of Porsin; and so long as we are a
signatory to that agreement, we are able to exercise & moral influence on our
co-signatory, where we could not use material pressure. Russian troops have
not entme?Tﬂhmn. and within the last few wecks thoy have been withdrawn
from Kasvin, It is my own conviction that, were this agreement not in
force, the partition of Persia would already be an accomplished fact.

« Negrer home and actually on our north-cast borders we have had to send
a small punitive expedition against somo tribes of Ahors, who last spring
murdered Mr. Williamson, an able young official, and his party under oir-
cumstances of great treachery. The remains of Mr. Williamson havo been
partly recovered, and some of those implicated in his murder havo heon captured.
Advantage was taken of the presence of the expodition to survey a consider-
able tract of country which was absolutely unknown. “Tho expedition blaving
achieved its object 18 now returning home.

| Although the Government of India have been so fortunate as not to be
engaged in any tribal war on the North-West Frontier during the past few
rs, wo have quite recently been ncarly in conflict with the Mahsuds. This
zl?i%a has during the past year suffered torribly from famine; and in order to
ive thém employment and to save them from being driven by hunger to
%ecome a nuisance to their neighbours, we obtained authority from the
Secretary of State to commence work on a proposed railway from Pezu to
Tonk. Upon this line 2,500 Mahsuds have for some time been employed.
A certain section of the tribe that was hostile has tried to create trouble ‘and
has destroyed ome of our roads. This caused some unrest on the frontier,
necessitating the moving up of troops to meet all eventunlities. Happily the
Mahsuds. employed on the railway realised tho advantagus of their situation,
drove off (their fellow-tribesmen and repaired the road. I think we ma
congratulate ourselves that this small railway, of which the construction wiﬁ
be profitable in the future, has saved us from a trihal war on the frontier.
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“ Now turning to nﬁa;.,irs nearer home, and in particular to the work of mi: .
Logislative Council during the past session, I think thatI may say wit
some pride and satisfaction that the debates that have taken place have
reached a highor standard of statesmanship and efliciency than has over been
previously attained. Th:{ ave taken ?Jlaca with a sclf-restraint and a mutual
courtesy and good fellowshig that might well be a model to all legislative
bodics. Many Resolutions of various kinds have been brought forward by non-
official members, and their viows have boen set forth with cxplicit olearness and
much force. The fact that 4 large majority of these Resolutions have been
negatived by Government ig no reason for regardinE these discussions as sterile
or a waste of time. On the{ contrary, I rcgard them as most beneficial, since
not only do they present anjopportunity for the Government to hear the views
of Hon'ble Members from jevery part of the country and thereby to acquire
‘much useful local informiafjon, but -they enable the Government to explain
clearly their own views and to give publicity to their reasons for not acceding
;o them. Government must clearly be a moderating influence and restraining
force advancing steadily jort the path of reform and development with every
.care for the varied interesis’of the ‘miillions entrusted to their care. If all the
Resolutions that we.ra;T I _werd ‘accopted and became law to-morrow, they
-would assuredly;give place {0 others, probably of & more advanced type; and
,with progress at this ratefIrdia WOuldPaoon be in the mcltin%-pot. Consequently
I see every advantage-in thq discussions that have taken place in this Council.
iThey are in my opinion extremely educative, and will, I nmsure, bear fruit in
<due season. _ '
| “With these few words{I wish you all a happy return to your homes, and
*I declare this session closed .
The Council adjoi:rnéd}aiﬂe die. :
D ] W. H. VINCENT,
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